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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
ORIGINAL APPLICATION NO. 617 OF 2022

IN THE MATTER OF:

Pushpender ...Applicant
Versus

State of U.P. & Ors. ..Respondents

ADDITIONAL REPLY ON BEHALF OF RESPONDENT NO. 4/PRAYAGRA]J

POWER GENERATION COMPANY LIMITED

MOST REPECTFULLY SHOWETH:-

L.

1.

CONSPECTUS:-

The present Letter Petition has been filed by Mr. Pushpender
(“Applicant””) before this Hon’ble Tribunal through e-mail whereby the
Applicant has alleged that M/s Prayagraj Power Generation Company
Limited (“PPGCL”/“Project Proponent”’/“Respondent No. 4”) and M/s.
Ultratech Cement Limited (“Respondent No. 5”) are polluting the
environment due to the storage of cement brought by trucks to the village
Berni Post Bemra Shankargadh, Teshil Bara District Prayagraj, Uttar
Pradesh (“UP”). In addition to this, the Applicant has also alleged that on
account of the Project operations of PPGCL and Respondent No. 5, the
water near the Project site is being contaminated thereby rendering it unfit

for consumption.
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This Hon’ble Tribunal, vide its order dated 29.09.2022 upon receipt of the
captioned Letter Petition filed by the Applicant, took Suo Moto cognizance
of the allegations made thereunder and accordingly registered the same as
Original Application (“OA”) bearing No. 617 of 2022.

The captioned matter was listed for hearing on 24.04.2023 before this
Hon’ble Tribunal, wherein this Hon'ble Tribunal issued certain directions
qua PPGCL. The relevant extract of the order dated 24.04.2023 is
reproduced hereinbelow for the ease of reference:-

“7. Even today learned Counsel for respondent no. 4-M/s PPGCL is
referring to the letter written to the concerned SDM while conceding
that even today RO is not operational.
8. Respondent no. 4-M/s PPGCL and the District Magistrate,
Prayagraj are directed to take requisite action immediately on receipt
of a copy of this order for making the RO functional by carrying out
all requisite measures including change of transformer, as may be
required, with the help of/by involving the concerned
governmental/private agencies and to send compliance report in this
regard within seven days by email at judicial-ngt@gov.in preferably
in the form of searchable PDF/OCR supported PDF and not in the form
of Image PDF...
9. Both the Project Proponents are directed to file additional
replies giving in detail in tabular form the compliance status
with respect to each EC/CTE/CTO consent conditions and also the
activities carried out by them in discharge of their corporate
social responsibility with relevant documents. ”

[Emphasis Supplied]

It is pertinent to highlight that PPGCL in compliance with the directions
issued by this Hon’ble Tribunal vide its order dated 24.04.2023 has filed a
Compliance Affidavit on 01.05.2023, wherein it has categorically stated
that it has successfully operationalised the RO Plant which it had set up

under its Corporate Social Responsibility (“CSR”). The directions of the
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Hon’ble Tribunal to the said effect thus stand complied with in their
entirety.

Vide the present Additional Reply, PPGCL intends to fully and completely
demonstrate its compliances qua its Environmental Clearance (“EC”),
Consent to Establish (“CTE”), Consent to Operate (“CTO”) and its CSR
obligations.

PPGCL’s Compliance qua the EC/ CTE/CTO conditions:-

[t is submitted herein that PPGCL has duly complied with its EC/ CTE/CTO
conditions. The same is evident from a bare perusal of the table provided

below:-

S. No.

Stipulated Condition

Compliance by PPGCL

1.

A certificate from the
Tehsildar for the land use of
the project area with respect
to single crop/ double crop
shall be furnished within 15
days from the date of the

issue of this letter.

It is submitted that PPGCL has
vide its letter dated 22.08.2009
to Ministry of Environment,
Forest and Climate Change
(“MoEF&CC”) had submitted an
area wise break-up of land
optimised for the Power Plant.

A true copy of the letter dated
22.08.2009 issued by PPGCL to
MoEF&CC qua the break-up of
land area is marked hereto and

annexed as ANNEXURE R4/1.

The domestic effluent should
be used in the treatment
plants so that the same is in

strict conformity with the

PPGCL has maintained the said
standards which is crystal clear
from a perusal of the Test
Report dated 20.02.2023 issued
qua the testing conducted of the
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appropriate Notifications

issued by the MoEF&CC

Sewage Treatment Plant
(“STP”) outlet.

Similarly, PPGCL further relies
on the testing report dated
29.03.2023 issued by M/s Mitra
S K Lab qua the testing
conducted of the Effluent
Treatment Plant (“ETP”) outlet.
The true copies of the Test
Reports dated 20.02.2023 and
29.03.2023 qua the STP Outlet
and ETP Outlet, respectively,
are marked hereto and annexed

as ANNEXURE R4/2 (COLLY.).

An industry must install
Electro Magnetic Flow meter
at water withdrawal source,
inlet of ETP and STP. The
industry must also maintain
a logbook of flow meter

reading.

PPGCL has on a very regular
basis maintained the records of
the STP and ETP. The same is
also evident from a bare perusal
of the Images of the Water
Meters installed by PPGCL at
the plant premises.

The the

true copies of

Photographs of the water
meters, the water meter in the
ETP and water in STP are
marked hereto and annexed as

ANNEXURE R4/3 (COLLY.).

The industry is obligated to

maintain an Online
Continuous Effluent
Monitoring System

PPGCL has installed the
requisite technology qua the
OCEMS. It regularly submits the

data to the Uttar Pradesh
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(“OCEMS”). The data of the
same shall be shared to the
Pollution Control

(“CPCB”).  The

Central
Board
industry must calibrate the
OCEMS system every half
yearly through recognised
calibration
should be
the

agency and
certificate
State

Board

submitted to
Pollution Control

(HSPCB")

Pollution Control Board
(“UPPCB”). The same is evident
from a perusal of the OCEMS
calibration report submitted by
PPGCL to UPPCB vide its letter
dated 07.02.2023.

A true copy of the Letter dated
07.02.2023 issued by PPGCL to
UPPCB the

along  with

Calibration Certificate is
marked hereto and annexed as

ANNEXURE R4 /4.

The industry is bound to

comply with the
notifications issued by the
MoEF&CC and to send the
compliance report to the

UPPCB.

PPGCL has been submitting the
compliance Report qua the EC
to UPPCB. PPGCL had issued a
letter dated 28.11.2022 to
UPPCB, marking a copy of the
same to the CPCB wherein it had
annexed the half yearly report
for the period of April, 2022 to
September, 2022.

A true copy of the letter dated
28.11.2022 along with the half
yearly compliance report is

marked hereto and annexed as

ANNEXURE R4/5.

The industry has to comply
with the MoEF&CC Fly Ash
Notification No. S.0. 254 (E)
dated  25.01.2016. The

industry also has to within

PPGCL has complied with the
said condition in its letter and
spirit. The same is evident from
a perusal of the letter dated
29.04.2023 issued by PPGCL to
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one month shall submit a
detailed proposal for fly ash
utilization. A detailed Fly Ash
disposal shall be submitted
to UPPCB on quarterly basis.

UPPCB. Vide the said letter

PPGCL has submitted a
quarterly fly ash utilisation
report from the month of
January, 2023 to March, 2023.
PPGCL had issued a letter dated
28.01.2021 to UPPCB wherein it
had submitted a point wise
compliance status of the CTO
condition.

The total Fly Ash utilized by
PPGCL from January, 2023 to
March, 2023 is 768822 (in MT).
The true copies of the letters
issued by PPGCL to UPPCB on
28.01.2021 and 29.04.2023 qua
the CTO conditions and
quarterly fly ash utilization
report from January, 2023 to
March, 2023, respectively is
marked hereto and annexed as

ANNEXURE R4/6 (COLLY.).

The industry has to

undertake hydrological
studies every six months to
assess the impact of the
ground water especially

around the ash dyke area.

PPGCL hereby submits that it
has been complying with the
said mandate in every manner
possible.

PPGCL has vide its letter dated
23.01.2023 to UPPCB submitted
a post monsoon hydrology

report.
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A true copy of the letter dated
23.01.2023 along with Reportis
marked hereto and annexed as

ANNEXURE R4/7.

The industry is obligated to
install PTZ cameras at the
Ash Water Recovery System
(“AWRS”). The re-
circulation points for
surveillance of operation
within 1 month and shall
URL

provide the and

password to the board.

PPGCL has installed the
required PTZ cameras at the
AWRS. For the same, it had vide
dated 12.09.2020

URL

password to UPPCB.

its letter
shared the and the
A true copy of the letter dated
12.09.2020 issued by PPGCL to
UPPCB is marked hereto and
annexed as ANNEXURE R4/8.

The ground water shall be
monitored by any National
Accreditation Board for
Calibration

(“NABL")

Testing and
Laboratories
accredited laboratory on
quarterly basis nearby the
ash dykes and analysis
report with respect to heavy
metals shall be sent to

UPPCB.

PPGCL has complied with the
said condition. PPGCL has vide
its letter dated 29.04.2023 to
UPPCB has shared the quarterly
stack, ambient air and ground
water monitoring report for the
period of January, 2023 to
March, 2023.

A true copy of the letter dated
29.04.2023 along with the
Report is marked hereto and

annexed as ANNEXURE R4/9.

10.

The environment statement

for each financial year
ending 31st March in Form-
V as is mandated to be

submitted by the project

PPGCL has readily complied
with the said condition by
supplying the environment
statement for FY 2021-2022. It

is further pertinent to mention
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proponent to the concerned

State  Pollution Control

Board as prescribed under

the Environment
(Protection) Rules, 1986
(“Rules”), as amended

subsequently, shall also be
put on the website of the
company along with the
status of compliance of EC
conditions and shall also be
sent to the respective
Regional Offices of MOEF&CC

by e-mail.

herein that PPGCL has vide its
letter dated 14.09.2022 already
submitted the environment
statement as per Form V of the
Rules.

PPGCL also got conducted the
coal tests from the period of
October, 2022 to March, 2023.
The true copy of the
environment statement for FY
2021 - 2022 is marked hereto as

ANNEXURE R4/10 (COLLY.).

11.

The industry shall develop
and maintain green belt as
per the guidelines issued by
the Board vide office order
dated 16.02.2018. The
proposal for plantation in
the coming monsoon shall be

submitted within 01 month.

It is submitted herein that
PPGCL being a diligent entity
has always adhered to the rules
and regulations qua the safety
and  well-being  of the
environment at all times.

In this regard it is apposite to
mention herein that PPGCL has
developed and maintaining a
green belt.

PPGCL has until
2022 has

3,34,060

September

already planted
saplings for the
purposes of the development of
the green belt and
approximately 20,520 saplings

were also planted during the
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monsoon season FY 2022-2023.
It is further pertinent to note
that PPGCL during the aforesaid
monsoon season has developed
land for planting saplings. The
following are the species
planted in the area by PPGCL:-
(a) Neem,

(b) Seesham,

(c) Karanj,

(d) Siris,

(e) Pipal,

(f) Bargad,
(g) Bamboo,
(h)  Arjun,
(i) Kadam,

() Gulmohar,
(k)  Alstonia,

M Imli,
(m) Amla,
(n) Mango,
(o)  Ashoka,

(p) Guavaand

(@) Bel

among other flowering and
ornamental saplings.
Furthermore, PPGCL being a
diligent and a committed entity,
is undertaking the requisite

steps towards planting more
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10

saplings in the current monsoon
season.

The Photographs exhibiting the
greenbelt area around the
boundary of PPGCL is annexed
marked as

hereto and

ANNEXURE R4/11.

12.

The industry shall comply
with various provisions of
Hazardous and Other waste
(Management &  Trans-
boundary Movement) Rules,
2016. Detail of hazardous
waste disposal shall be
submitted in Form-10 (as

per Rule 19).

It is submitted herein that
PPGCL has already submitted
the Form 10 under Rule 19 of
the Hazardous and Other waste
(Management &
Transboundary Movement)
Rules, 2016 vide its letter dated
28.03.2023 to UPPCB.

A true copy of the letter dated
28.03.2023 along with the Form
10 submitted by PPGCL to
UPPCB is marked hereto and

annexed as ANNEXURE R4/12.

13.

Noise levels emanating from
shall be so
such that the

turbines

controlled
noise in the work zone shall
be limited of 75 dB (A). For
people working in the high

noise area, requisite
personal protective
equipments like ear-

plugs/ear muffs etc. shall be

provided. Workers engaged

PPGCL has provided to all its
employees working in the high
noise area with the requisite
equipments such as the
earplugs, ear muffs etc.

PPGCL has further, got a noise
monitoring test inside the plant
(turbine area) on 03.04.2023.

A bare perusal of the said report

categorically indicates that the

noise emanated in day time
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in noisy areas such as

turbine areas, air
compressors, etc. shall be
periodically examined to

maintain audio = metric
record and for treatment for
any hearing loss including
shifting to non-noisy/less

noisy areas.

ranges to around 71.6 decibels
(db) and at night the noise is
around 67.1 db that is within
the permissible limits.

A true copy of the Noise Test
Report dated 03.04.203 is

marked hereto and annexed as

ANNEXURE R4/13.

14.

The industry must collect the
fly ash in dry form and
storage facility (silos) shall
be provided. The industry
must ensure 100% fly ash
utilization from 4th year
onwards. Unutilized fly ash
shall be disposed off in the
ash pond in the form of
slurry form. Mercury and
other heavy metals (As, Hg,
Cr, Pb, etc) will be
monitored in the bottom ash
and also in the effluents
emanating from the existing
ash pond. No ash shall be
disposed off in low lying

area.

It is submitted that PPGCL has
in order to comply with the said
mandate has undertaken the
following:-

(a) Construction of the RCC

Silo’s for storage of dry fly

ash from Electrostatic
Precipitator (“ESP”)
hoppers.

(b) Fly Ash being utilized by
using the same in cement
and brick manufacturing.

(c) Fly Ash utilization in low

lying area has been
permitted vide the
MoEF&CC OM  dated
28.08.2019

In this regard, PPGCL on a

regular basis monitors the

mercury and other heavy

metals in the bottom ash by
third party. Test Reports in this
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regard is marked hereto and

annexed as ANNEXURE R4/14.

15.

The industry must upload
the status of compliance of
the stipulated EC conditions,
including results of
monitored data on its
website and shall update the
same periodically. It shall
simultaneously be sent to
the Regional Office of
MoEF&CC, the

Zonal Office of CPCB and the

respective

SPCB. The criteria pollutant
levels namely SPM, RSPM
SO2, NOx (ambient levels as
well as stack emissions) shall
be displayed at a convenient
location near the main gate
of the company in the public

domain.

It is submitted herein that
PPGCL has always complied
with the stipulated terms and
conditions under the EC. It has
also submitted the Compliance
report of the EC conditions. The
last report in this regard was
sent on 28.11.2022. (Kindly
refer ANNEXURE R4/5)

As far as the data of the air stack
and ambient air is concerned,
the same is displayed at the
main gate of the Plant.

The Photographs of the ambient
air display is marked hereto and

annexed as ANNEXURE R4/15.

16.

The industry must ensure
separate funds for
implementation of  the
environmental  protection
measures along with item-
wise break up. These cost
shall be included as part of
the project cost. The funds
earmarked for the

environment protection

PPGCL has maintained separate
funds for environmental
protection measures.

A true copy of the Environment
Expenditure during FY 2022-
2023 is marked hereto and

annexed as ANNEXURE R4/16.
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measures shall not be
diverted for other purposes
and year-wise expenditure
should be reported to the

Ministry.

17.

A long term study of radio
activity and heavy metals
contents on coal to be used
for the power plant shall be
carried through a reputed
institute and results thereof
analysed every two years
and reported along with
monitoring reports.
Thereafter mechanism for an
in-built continuous
monitoring for radio activity
and heavy metals in coal and

fly ash (including bottom
ash) shall be put in place.

It is submitted herein that
PPGCL got the radioactivity
tests conducted. The said tests
were carried out by BRIT-BARC,
Mumbai and the results of the
same were communicated vide
Report  dated  24.11.2020
(“Radioactivity Report”).
According to the said Report,
the samples of coal, fly ash and
bottom ash was collected.

The result of the report state the
following:-

“The measurement values
are below the clearance
level for radionuclides of
natural origin in bulk solid
materials, as per AERB
directive 01/2010 (table-3)
dated 26/11/2010.”
(Emphasis Supplied)

The aforesaid categorically
makes it clear that there is no
radioactivity in the plant
premises.

PPGCL further got the Fly Ash
(White and Black) testing and

the same were communicated
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vide Report dated 02.01.2023
(“Fly Ash Report”).

The true copies of the
Radioactivity Report and Fly
Ash Report dated 24.11.2020
and 02.01.2023 respectively,
are annexed hereto and marked
as ANNEXURE R4/17

(COLLY.).

18.

The industry must ensure
the installation of closed
cycle cooling system with
natural draft. For the same,
shall be
installed. The effluents shall

cooling towers
be treated as per the
prescribed norms. Cycles of
Concentration (“CoC”) of 5

shall be provided.

It is submitted that PPGCL has
installed the Cooling towers, the

effluents are being treated and

also the CoC is being
maintained.
PPGCL has further installed

effluent treatment plant for
ensuring that the effluent is
treated in accordance with its
environmental compliances.

The Photographs of the Cooling
Towers as well as the Effluent
is annexed

Treatment Plant

hereto and marked as

ANNEXURE R4/18.

19.

The industry shall formulate

a well laid corporate
Environment Policy and
identify and  designate

responsible officers at all
levels of its hierarchy for

ensuring adherence to the

It is submitted herein that
PPGCL has on 01.04.2022
introduced the Environment
Policy wherein compliance and
adherence of various steps to

ensure its commitment to a
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policy and compliance with

the conditions stipulated in

this clearance letter and
other applicable
environmental laws and
regulations.

clean, safe and a healthy

environment.

A true copy of the PPGCL
Policy  dated
01.04.2023 is marked hereto
and annexed as ANNEXURE
R4/19.

Environment

20.

The industry must ensure
the development of a rain
water harvesting system/
infrastructure. The Central

Water
shall be

Ground

Authority/Board
consulted for finalization of
water

appropriate  rain

harvesting technology
within a period of three
months from the date of
clearance and details shall be

furnished.

It is submitted herein that
PPGCL has complied with the
said condition. PPGCL has also
consulted the Central Ground
Authority (“CGWA”),
Office, for the

Water
Prayagraj
purposes of developing the rain
water harvesting system.

It is pertinent to note that
pursuant to the
recommendations made by the
CGWA, PPGCL has installed four
nos. of Piezometers for the very
purpose of monitoring the
ground water and two numbers
of percolation pond have also
been constructed for rain water
harvesting.

The Photographs of the
percolation pond developed
and maintained by PPGCL are

marked hereto and annexed as

ANNEXURE R4/20.
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21.

The industry must maintain
an STP. The treated sewage
shall be wused for raising

green belt/ plantation.

It is submitted that PPGCL has
installed/ developed an STP for
treating the sewage. It is further
submitted that the treated
sewage is used in the raising of
the greenbelt/plantation.

Photographs of the STP
installed/developed by PPGCL
in compliance with its EC
obligations are annexed hereto
and marked as ANNEXURE

R4/21.

22.

The industry must maintain
adequate safety measures in
the plant premises to check/
minimise spontaneous fires
in coal yards, especially
during summer season. Copy
of these measures with full
details along with location
plan layout shall be
submitted to the Ministry as
well as to the Regional Office

of the MoEF&CC at Lucknow.

It is submitted that PPGCL has

taken adequate steps qua the

fire safety and protection
measures within the plant
premises.

In this regard, PPGCL vide its
letter dated 09.05.2014 to the
Regional Office, MoEF&CC at
Lucknow had submitted detail
fire protection plan at the coal
handling area of PPGCL.

A true copy of the Letter dated
09.05.2014 issued by PPGCL to
the Regional Office of MOEF&CC
at Lucknow along with the
relevant extract of the detailed
fire protection measures is
annexed hereto and marked as

ANNEXURE R4/22.
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23. The sulphur and ash content | It is submitted that the average
in the coal to be used in the | ash percentage in coal from the
projectshallnotexceed 0.5% | period of October, 2022 to
and 34% respectively at any | March, 2023 was within 34%
given time. and the sulphur content was

within the 0.5% prescribed
limit (i.e. 0.42%).

True copies of the Report
exhibiting the sulphur content
in the coal from the period of
October, 2022 to March, 2023 is
annexed hereto and marked as
ANNEXURE R4/23.

24. The industry shall not | PPGCL submits that it procures
extract ground water for the | water from the Yamuna River
project work at any point in | through pipeline.
time.

25. Storage facilities for | It is submitted that PPGCL on

auxiliary liquid fuel such as
LDO and/ HFO/LSHS shall be
made in the plant area in
consultation with
Department of Explosives,
Nagpur. Sulphur contents in
the liquid fuel will not exceed
0.5%. Disaster Management
Plan shall be prepared to
meet any eventuality in case

of an accident taking place

due to storage of oil.

28.04.2023 got the liquid fuel
examined. The sulphur content
was below the prescribed limit.
The same is evident from a
perusal of the Report dated
29.04.2023.

A true copy of the Report dated
29.04.2023 is annexed hereto
ANNEXURE

and marked as

R4/24.
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26.

The industry must provide

first-aid and  sanitation
arrangements shall be made
for the drivers and other
workers

contract during

construction phase.

It is submitted that this
condition was given at the stage
of construction. PPGCL had duly
complied with the said
condition at the said stage,

itself.

27.

An amount of Rs. 32 crores
as capital and Rs. 6
crores/annum as recurring
should be earmarked for
activities to be taken up
under CSR by the above
proponent. Details of the
activities to be undertaken in
this regard should be
submitted within one month
from the date of issue of this

letter

It is submitted that PPGCL,
during the Financial Year2022-
2023, had allocated an amount
of Rs. 6.17 crores under various
heads for the CSR activities. The
same has been incurred on the
following areas:-

(a) Education,

(b) Health and Sanitation,

(c) Skill building,

(d) Social and financial
inclusion,
The aforesaid is in strict

adherence to the PPGCL CSR
Policy.

In this regard, a true copy of the
PPGCL CSR Policy is annexed
hereto and marked as
ANNEXURE R4/25.

It is further pertinent to note
that PPGCL has also constructed
and also repaired road of 6km
road for villagers for a better
connectivity to DAV school and

the PPGCL Healthcare &
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Wellness Centre hospital which
are within a vicinity of 5 KM .

The total CSR expenditure
incurred by PPGCL is presented

in a tabular form as follows:-

CSR Expenditure FY 22-23
S. | Thrust Area/ | Amount
No. | Programs (Lakh)
1. | Education 141.04
2. | Health and | 143.85
Sanitation
3. | Skilling for | 78.3
Livelihood
4. | Social and | 236.98
Financial
Inclusion
Total 600.17

28.

The industry shall be
advertised in at least two
local

newspapers widely

circulated in the region
around the project, one of
which shall be in the
vernacular language of the
locality concerned within
seven days from the date of
this clearance letter,
informing that the project
has been accorded
environmental clearance
and copies of clearance letter

are available with the State

PPGCL was duly advertised in
various newspapers at the time

of its commissioning.

Advertisement was published
in the Hindustan Times, The
Times of India (English) Daily
and Dainik Jagran and Amar
Ujala (Hindi Daily) on 7th Oct.
2009 immediately after receipt
of EC.
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Pollution Control
Board/Committee and may
also be seen at the web site of
the Ministry of Environment
and Forests at

http://envfor.nic.in

29.

A separate environment

management cell  with
qualified staff shall be set up
for implementation of the
stipulated = environmental

safeguards

It is submitted that PPGCL has
set up an independent and a
dedicated Environmental
department of 4 officers who
are qualified professionals
having Masters in Environment
Environment

Science and

Engineering.

30.

The project authorities shall
inform the Regional Office as
well as the  Ministry
regarding the date of
financial closure and final
approval of the project by
the concerned authorities
and dates of start of land
and

development work

commissioning of plant.

It is submitted herein that the
Financial closure was obtained
on 06.07.2010 and the
construction activity for the
project was started in Aug.
2010.

All the three units qua PPGCL

have been commissioned and

are in operation.

31.

Full cooperation shall be
extended to the
Scientists/Officers from the
Ministry/Regional Office of
the Ministry at
Bangalore/the CPCB/the

SPCB who would be

It is submitted that PPGCL at
every point is committed to
extend full support and
cooperate with the scientists
and officers and any other

personnel from SPCB or CPCB.
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monitoring the compliance

of environmental status.

32. Harnessing solar power | It is submitted that PPGCL has
within the premises of the | installed a total of 265 kW roof
plant particularly at | top solar power at school and
available rooftops shall be | hospital roof and roof top solar
carried out and status of | heater at guest houses.
implementation including | It has further installed Solar
actual generation of solar | based street and garden lights
power shall be submitted | in the vicinity.
along with half -yearly
monitoring report.

33. Space for FGD shall be | PPGCL has duly maintained a
provided for future | space for FGD which has been
installation as may be | kept exclusively for future
required. installation. FGD installation

civil work is in progress.

34. Fugitive emissions shall be | PPGCL submits that it has duly
controlled to prevent impact | installed the Dust extraction
on agricultural or non-|and dust suppression system
agricultural land in the | has for the control of fugitive
vicinity, if any. emission.

Photographs of the Dust
Extraction System and Dust
Separation System are annexed
hereto and annexed as
ANNEXURE R4/26.

35. Fly ash shall not be used for | It is submitted that the

agricultural purpose. No
mine void filling will be

undertaken as an option for

MoEF&CC vide its OM dated
28.08.2019 has permitted the
TPPs to wuse fly ash in
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ash  utilization = without
adequate lining of mine with
suitable media so that no
leachate shall take place at
any point of time. In case, the
option of mine void filling is
to be adopted, prior detailed
study of soil characteristics
of the mine area shall be
undertaken from a reputed
institute and accordingly
clay lining of adequate
thickness shall be provided.
This shall be carried out in
close co-ordination with
State  Pollution  Control
Board who shall ensure that
clay lining of appropriate

thickness is provided.

abandoned mines/ low lying
areas/ soil conditioner in the

agriculture.

36.

No water bodies including
natural drainage system in
the area shall be disturbed
due to activities associated
with setting up / operation

of the power plant.

PPGCL due to its operations in
no manner is disturbing any
water body/bodies within or

around its vicinity.

37.

For proper and periodic
monitoring of CSR activities,
a CSR Committee or a Social
Audit Committee or a
credible external agency

shall be appointed. CSR

It is submitted that PPGCL has a
CSR committee for periodic

monitoring of CSR activities.
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activities shall also be
evaluated by an independent
external agency. This
evaluation shall be both

concurrent and final.

38. An  Environmental Cell
comprising of at least one
expert in environmental
science/engineering,

ecology, occupational health
and social science, shall be
established preferably at the
project site itself and shall be
headed by an officer of
appropriate level and
qualification. It shall be
ensured that the Head of the
cell shall directly report to
the Head of the Plant who
would be accountable for
implementation of
environmental regulations
and social impact

improvement / mitigations.

It is submitted that PPGCL has
established an environmental
cell manned with qualified
professional having Masters in
Environment Science and

Environment Engineering.

PPGCL’s Compliance qua the CSR activities:-

Under the CSR activities of PPGCL, it has undertaken the following:-

CSR compliances by PPGCL

KLD RO Water Plant

Re: Installation, Operationalisation and the monitoring of the 500
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A. Installation, Operationalisation and Maintenance of the RO
Plant
It is submitted that as part of its CSR obligations, PPGCL has installed the
RO Plant. As the said RO Plant was not functional due to the low voltage
in the transformer, PPGCL took diligent steps towards the
operationalisation of the said RO Plant by getting the transformer
repaired with the assistance of concerned electrical department. For the
ease of reference, the Photographs exhibiting the operationalisation of
the RO plant has been marked and annexed as ANNEXURE R4/27.
Furthermore, PPGCL has engaged the services of M/s Divyansh RO Water
Supplier ("Independent Agency”), which is providing its expert services
for the operationalisation and maintenance of the RO Plant. It is further
pertinent to note that PPGCL incurs approximately Rs. 4.08 lakh per
annum on the smooth and effective operation and maintenance of the RO
Plant.
PPGCL, in this regard, has also executed a Purchase Order with the
Independent Agency dated 18.07.2023, for the purposes of operation
and maintenance of the RO Plant. The copy of the said Purchase Order
dated 18.07.2023 placed by the PPGCL upon the Independent Agency is
marked hereto and annexed as ANNEXURE R4/28.
B. Benefits of the RO Plant
In this regard, it is submitted that RO Plant installed by PPGCL has a
capacity of about 500 litres/hr. and is catering to the needs of nearly 700
people residing in the Berui village.
C. Quality standards of the water
PPGCL being a diligent and a committed entity has always worked for the
betterment of the society and in light of the aforesaid objective, it got
installed as well as fully operationalised the RO Plant in Berui village.
PPGCL, in order to demonstrate its bona fide, also got the water sample
tested from the RO Plant, from an independent testing agency i.e. M/s
Mitra S.K. Pvt. Ltd. ("Testing Agency"), which has also been accredited
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by the National Accreditation Board for Testing and Calibration
Laboratories ("NABTCL”) with the certificate of accreditation, which was
issued on 18.09.2021. Furthermore, the CPCB vide its letter dated
17.02.2022 had recognised the Testing Agency as the Environmental
laboratory under the aegis of the Environment (Protection) Act, 1986. As
per clause 2 of the letter dated 17.02.2022 issued by CPCB to the Testing
Agency, the scope of the tests that the Agency can undertake has been
broadly defined.

The copy of the certificate of accreditation issued by NABTCL in favour
of the Testing Agency dated 18.09.2021 as well as the letter of
recognition issued by CPCB to the Testing Agency dated 17.02.2022 are
annexed hereto and marked as ANNEXURE R4 /29 (Colly.).

The testing agency in furtherance of the collection of the sample of water
from the RO Plant submitted its report dated 06.07.2023 to PPGCL.

A perusal of the said report indicates that the parameters of the water
being discharged from the RO Plant are within the desirable limit which
is acceptable for drinking purposes as prescribed in the IS 10500:2012
which is a standard of drinking water parameters.

A copy of the Report dated 06.07.2023 is marked hereto and annexed
as ANNEXURE R4/30.

Re: SKill building and livelihood

PPGCL has provided the following to the locals and residents of the

nearby village:-

(a)  Training in solar panel installation, LED repairing and handset
repairing through National Skill Development Corporation. After
training a minimum of 70% trained youth will be placed through
training partner.

(b)  Provided tailoring training to the women.

Photographs to this extent has been marked and annexed as ANNEXURE

R4/31.

Re: Education sector
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PPGCL has provided the following in terms of the education field:-

(a)

(b)
(c)
(d)

(e)
(f)
(g)
(h)

Providing support to the DAV Sardar Patel Public School by
establishing a science lab separate for each branch i.e. physics,
chemistry and biology.

Establishment of the computer lab with 20 computers.

Providing sports items/equipments and musical instruments.
Installed/Set-up 10 smart classes and green chalk board installed
in each classroom.

Providing drinking water facility.

Fencing of open gallery of first and second floor of school building.
Installation of the solar panel of 204 kW at the school building.
Providing 50% / substantial amount of subsidy to the children of

Project affected people.

Photographs to this extent has been marked and annexed as ANNEXURE
R4/32.

Re: Health and sanitation services

PPGCL has provided the following services qua the health and medical

services in the village area. It is noteworthy that most of the below

mentioned services have been started and are being regularly provided

post 2019 takeover:-

(a) Development of a health centre, having various services like OPD,
Pharmacy, Pathology, X-ray and ECG.

(b)  Development of COVID vaccination centres operating in
Prayagraj, Bareilly, Shravasti and Gond al in association with the
International Association for Human Value (“IAHV”). A total of
68,720 people have been vaccinated in the said centres.

(c) Distributed ration to 1,252 families in COVID-19.

(d)  Distributed face masks and also conducted sanitisation work in
surrounding villages, hospitals, police station and tehsil.

(e) Conducted five day health awareness program for women and

girls in surrounding villages and distributed sanitary Kkit.
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(0 Health and sanitation awareness done in surrounding village
school.

(g) Installation of solar panel of 61 kW at the hospital roof.

Photographs demonstrating the same has been marked and annexed as

ANNEXURE R4/33.

Re: Entrepreneurship
PPGCL has further set up Fly Ash brick and block unit which is being
operated through the NGO Gramin Vikas Samittee.

Re: Social & Financial Inclusion

PPGCL has contributed to a huge extent to the social wellbeing of the

locals and the inhabitants of the village area by undertaking the following

activities:

(a) Installed 50 Nos. of solar light in the surrounding community.

(b)  Check dam constructed in Jorwat village.

(c) Installed 25 Nos. of handpumps.

(d) Installed treated drinking water system.

(e) Got 445 beneficiaries enrolled/ registered under the E-shram
card scheme.

() Got 246 beneficiaries registered under labour card.

(g) Got 270 nos. of domicile, cast and income certificate made for the
people of the local community from government offices.

(h)  Repaired approximately 6km of road, which is connecting the
school and the hospital.

(i) Provided nutritional supplements to 100 TB patients for six
months in line with State Government of UP and Government of
India guidelines for the TB patients.

Photographs to this extent has been marked and annexed as ANNEXURE

R4/34.

A bare perusal of the aforesaid would categorically indicate that PPGCL has

always duly complied with its EC/ CTO/ CTE obligations and also that it has
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always shown its readiness to provide necessary help and assistance to the
locals in and around the vicinity of the plant.

9. Therefore, in the light of the facts and circumstances stated above, it is most
respectfully prayed that this Hon’ble Tribunal may be pleased to dispose

the present OA qua PPGCL.

FILED BY

) . ()

G~ s
)Y}

SKV LAW OFFIC

Advocates for Respondent No. 4/PPGCL
B-50, Defence Colony,

New Delhi-110024, Phone: 011-47099999
Email: l]awyers@skvlawoffices.com

Date: 26.07.2023
Place: New Delhi
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e
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNA /' o B
PRINCIPAL BENCH AT NEW DELH1

ORIGINAL APPLICATION NO. 617 OF 2022

IN THE MATTER OF :-
Pushpender ... Applicant
Versus
State of U.P & Ors ... Respondents
AFFIDAVIT

I, Ashok Kumar Panda, aged about 57 years, son of Nrushigha Chandra
Panda, resident of C/21, Prayag Vihar, PPGCL, PO - Lohgara, Tehsil - Bara,
Prayagraj, Pin - 212107, Authorised Representative of Respondent No. 4 i.e. M/s
Prayagraj Power Generation Company Ltd (“Respondent No. 4/ PPGCL, having its
office at PO - Lohgara, Tehsil - Bara, Prayagraj, Pin ~ 212107, do hereby solemnly

affirm, declare and state on oath as under:-

1. [ am duly Authorised Representative of Respondent No. 4 Company in the
instant Original Application and as such I am well conversant with the facts
and circumstances of the present case, based on the information and
knowledge as derived from the records maintained by the Respondent No. 4
in its ordinary course of business.

2. That I have read the accompanying Reply and I say that the same has been
drafted under my instructions, and that the contents therein are true and

correct to the best of my knowledge and belief.
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3. That the Annexures filed along with the accompanying Reply are true copies
of their respective originals. | ‘N
4. That the facts stated above in the above affidavit are true and correct to the

best of my knowledge. No part of the same is false and nothing material has

DEPONENT

been concealed therefrom.

VERIFICATION
I, Ashok Kumar Panda, the deponent above named do hereby verify that the

contents of this affidavit are true and correct to the best of my knowledge and belief,

no part of it is false and nothing material has been concealed therefrom.

Ha

DEPONENT

Verified at Prayagraj, on this 22nd day of July, 2023.
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Land acquired for the proposed Thermal Power Station District Allahabad, Prayagraj Power Generation Company Limited (Leaving 500

Mtrs. from Highway and Railway Line)

S. Name of Village Barren/xxxx Village Society (Area in|Mono crop (Area in | Double crop Total (Area in Detail
No. Hectare) Hectare) (Area in hectare) Hectare)
1 2 3 4 5 6 7
1) Kawari 14.250 47.590 31.102 92.942
2) Berui 11.861 48.612 30.903 91376
3) Bewra 14.265 116.350 24.548 155.163
4) Khan Samera 33.824 211.154 5.383 250.361
5) Jorwat = 0.142 0.054 0.196
Total 74.200 423.848 91.990 590.038

Note: The proposed acquired land has been classified on the basis of the average of 12 years of Khasra (1405 to 1416)

Sd/-

14/08/2009

Moolchand Gupta xxx

Area: Bewra

Sd/-
18/08/09
Sd/-
18/08/09

TRUE COPY
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Photographs of water meter —

Water meter at water withdrawl source
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Meter in ETP Meter in STP

—
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SIX MONTHLY COMPLIANCE STATUS OF
CONDITIONS STIPULATED IN
ENVIRONMENTAL CLEARANCE (EC)

OF

M/S PRAYAGRAJ POWER GENERATION COMPANY LIMITED
(3X660 MW)

FOR THE PERIOD April 22 to Sept- 2022

53
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Name of Project: 3x660MW THERMAL POWER PROJECT at BARA, Allahabad, (UP} of M/s Prayagraj
Power Generation Go. Ltd (PPGCL)

Clearance letter No:_J-13011/60/2008-1A.11 (T} 08.09.2009 and Extension of validity letter No
J-13011/60/2008 — | A.ll (T) dated 23.03.2015
Period of Compliance Report: 13 April 2022 to 30" Sept 2022

Compliance Status

S.No Stipulated Conditions

No additional land in excess of 1468 acres ha | Noted.
shall be acquired for any activity/facility of this
(i) project

A certificate from the Tehsildar for the land use | Complied.

of the project area with respect to single | Required certificate for land use, issued by
crop/double crop shall be furnished within 15 | Tehsildar was submitted vide letter No.
days from the date of the issue of this letter. PPGCL/109 dated 22.8.2009.

Sulphur and ash contents in the ¢oal to be used | The average ash percentage in coal for the
in the project shall not exceed 0.5% and 34% | period April 22 to Sept 22 is 34.58% and
respectively at any given time. Sulphur content is within 0.36%.

(if)

Two stacks (one bi-flue and one single flue} of | Stack of 275 m height is provided with online
275 m height each shall be provided with | continuous monitoring equipment in all three
continuous online monitoring equipments for | units for SOx, NOx, and particulate matter.

SOx and NOx particulate matter. Exit velocity of
flue gases shall not be less than 22 m/sec. | Average exit velocity of flue gas from Unit [, Il
Mercury emissions from stack may also be | and Ill stack for the period from April 22 to
(i) monitored on periodic basis. Sept 22 is 22.8 m/s, 23.0 m/s and 23.4 m/s

respectively.

Mercury monitoring is also being carried out
through third party. Stack monitoring report is
attached as Annexure-l.

High efficiency Electrostatic Precipitators (ESPs) | Complied.

shall be installed to ensure that particulate | High efficiency ESP has been installed and in

V) emission does not exceed 50 mg/Nma. continuous operation. Stack monitoring
report is attached as Annexure-|.

Complied. Dust extraction and dust
suppression system has been installed.
Fogging system has been installed in wagon
tippler.

Adequate dust extraction system such as
cyclones/bag filters and water spray system in
dusty areas such as in coal handling and ash
handling points, transfer areas and other
vulnerable dusty areas shall be provided.

(vi)

Also, the roads have been made pucca.
Photographs are attached as Annexure-VIl

Fly ash shall be collected in dry form and storage | RCC  Silo’'s have been constructed for
facility (silos} shall be provided. 100% fly ash | storage of dry fly ash from ESP hoppers. Fly
utilization shall be ensured from 4% year|ash utilization being done through cement
onwards. Unutilized fly ash shall be disposed off | and brick manufacturers.

in the ash pond in the form of slurry form. | Mercury and other heavy metals monitored in
Mercury and other heavy metals {As, Hg, Cr, Pb, | the bottom ash and from the effluents of

(vii)
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etc.) will be monitored in the bottom ash and also
in the effluents emanating from the existing ash
pond. No ash shall be disposed off in low lying
area.

existing ash pond by third party is attached as
Annexure Il
Fly ash utilization in low lying area is
permitted vide MoEF&CC OM dated 28t
August 2018.

(viii)

Ash pond shall be lined with HDPE lining.
Adequate safety measures shall also be
implemented to protect the ash dyke from
getting breached.

Ash pond is lined with HDPE. Adequate
safety measures have been adopted to
protect the ash dyke from getting breached.
However, after takeover of PPGCLby  M/s
Renascent Power Ventures on 4'" Dec 2019,
we have carried out study for ash pond from
reputed institution (IIT Kharagpur) and TCE.
Recommendations of the study are being
implemented.

(ix)

Closed cycle cooling system with natural draft
cooling towers shall be provided. The effluents
shall be treated as per the prescribed norms.
COC of 5 shall be adopted.

Complied. Effluent is being treated and CoC
maintained.

No ground water shall be extracted for the
project work at any stage.

Water is being taken from Yamuna River
through pipeline.

The treated effluents conforming to the
prescribed standards only shall be re-circulated
and reused within the plant. There shall be no
discharge outside the plant boundary except
during monsoon. Arrangements shall be made
that effluents and storm water do not get mixed.

Being complied, the treated effluent is re-
used within the plant.

(xii)

A sewage treatment plant shall be provided and
the treated sewage shall be used for raising
green belt/plantation.

Complied.
The treated sewage water is being used for
raising green belt / plantation.

(xiii)

Rain water harvesting should be adopted.
Central Ground Water Authority/Board shall be
consulted for finalization of appropriate rain
water harvesting technology within a period of
three months from the date of clearance and
details shall be furnished.

Being complied. Central Ground Water
Authority (CGWA), Allahabad Office has
been consulted for appropriate rainwater
harvesting system.

The suggestion of Central Ground Water
Authority {CGWA) regarding rainwater
harvesting has already been submitted vide
letter no PPGCL/BARA/MOEF/15/10/169
dated: 27.04.15

As advised by Central Ground Water
Authority (CGWA), four nos. of Piezometers
have been Iinstalled for ground water
monitoring and water storage facilities have
been created for rainwater storage. Two nos.
of rainwater harvesting ponds have been
developed and in the process of developing
additional rainwater harvesting structures.
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(xiv}

Adequate safety measures shall be provided in
the plant area to check/minimize spontaneous
fires in coal yards, especially during summer
season. Copy of these measures with full details
along with location plant lay out shall be
submitted to the Ministry as well as to the
Regional Office of the Ministry at Lucknow.

Complied.

Fire protection system for plant inter-alia
includes measure to check / minimize
spontaneous fires in coal yard.

We have already submitted the details of fire
protection system to check / minimize
spontaneous fires in coal yard with plant lay
out vide our letter no
PPGCL/BARA/MOEF/14/05

Date 09.05.2014

Storage facilities for auxiliary liquid fuel such as
LDO and/HFO/LSHS shall be made in the plant
area in consultation with Department of
Explosives, Nagpur. Sulphur contents in the
liquid fuel will not exceed 0.5%. Disaster
Management Plan shall be prepared to meet
any eventuality in case of an accident taking
place due to storage of ail.

Complied.

(xvi}

Regular monitoring of ground water in and
around ash pond area including heavy metals
{Hg, Cr, As, Pb) shall be carried out, records
maintained, and six monthly reports shall be
furnished to the Regional Office of this Ministry.
The data so obtained should be compared with
the base line data so as to ensure that the
ground water quality is not adversely affected
due to project.

Being complied with.
The ground water monitoring report is
attached as Annexure Ill. The parameters
are within standards.

(xvii)

A green belt of adequate width and density shall
be developed around the plant periphery
covering 1/3 of total area preferably with local
species.

We have planted approx.
sapling till Sept 2022.

3.34060 nos. of

Approx. 20520 Saplings were planted during
monsoon.

(xviii)

First-Aid and sanitation arrangements shall be
made for the drivers and other contract workers
during construction phase.

Complied.

(xix}

Noise levels emanating from turbines shall be so
controlled such that the noise in the work zone
shall be limited of 75 dB (A). For people working
in the high noise area, requisite personal
protective equipments like ear-plugs/ear muffs
etc. shall be provided. Workers engaged in noisy
areas such as turbine areas, air compressors
etc. shall be periodically examined to maintain
audiometric record and for treatment for any
hearing loss including shifting to non-noisy/less
noisy areas.

Being complied with.

Personal protective equipment like earplugs/
ear muffs etc. have been provided.

Noise monitoring report is attached as
Annexure -1V,

Regular  monitoring of  ground level
concentration of SO2, NOx, RSPM and Hg shall
be carried out in the impact zone and records
maintained. If at any stage, these levels are
found to exceed the prescribed limits, necessary
control measures shall be provided immediately.
The location of the monitoring stations and
frequency of monitoring shall be decided in

Complied.

The locations of the monitoring stations have
been approved by U. P. Pollution Control
Board (UPPCB) vide our letter no PPGCL /
BARA / MOEF / 14 / 05 Dated 09.05.2014.
Ambient air quality monitoring report is
attached as Annexure- V.
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consultation with SPCB. Periodic reports shall
be submitted to the Regional Office of this
Ministry. The data shall also be put on the web
site of the company.

(xxi})

A good action plan for R&R with package for the
project affected persons be provided as per
prevalent R&R policy within three months from
the date of issue of this letter.

Complied.

(xxii)

An amount of Rs. 32 crores as capital and Rs. 6
crores/annum as recurring should be earmarked
for activities 10 be taken up under CSR by the
above proponent. Details of the activities to be
undertaken in this regard should be submitted
within one month from the date of issue of this
letter.

During April 22 to Sept 22 an amount of Rs.
297 Lakh (approx.} has been incurred in
different programs under thrust area -
Education, Health & Sanitation,
Entrepreneurship, Skill building & livelihood,
Social and financial inclusion.

(xxiii)

Provision shall be made for the housing of the
construction labour within the site with all
necessary infrastructure and facilities such as
fuel for cooking, mobile toilets, mobile STP, safe
drinking water, medical health structures to be
removed after the completion of the project.

(xxiv})

The project proponent shall be advertised in at
least two local newspapers widely circulated in
the region around the project, one of which shall
be in the vernacular language of the locality
concerned within seven days from the date of
this clearance letter, informing that the project
has been accorded environmental clearance
and copies of clearance letter are available with
the State Pollution Control Board/Committee
and may also be seen at the web site of the
Ministry of Environment and Forests at
hitp//envfor.nic.in

Complied.
Complied.
Advertisement was published in the
Hindustan Times, The Times of India

(English} Daily and Dainik Jagran and Amar
Ujala (Hindi Daily} on 7" Oct. 2009
immediately after receipt of EC.

(xxv)

A copy of the clearance letter shall be sent by
the proponent to concerned Panchayat, Zila
Parishad, Municipal Corporation, Urban Local
Body and the Local NGO is any, from whom
suggestions/representations, if any received
while processing the proposal. The clearance
letter shall also be put on the website of the
company by the proponent,

Complied

Copy of the clearance letter has already been
sent to the concermed depariments as
prescribed.

(xxvi}

A separate environment management cell with
qualified staff shall be set up for implementation
of the stipulated environmental safeguards.

(xxvii})

The proponent shall upload the status of
compliance of the stipulated EC conditions,
including results of monitored data on their
website and shall update the same periodically.
It shall simultaneously be sent to the Regional
Office of MOEF, the respective Zonal Office of
CPCB and the SPCB. The criteria pollutant
levels namely SPM, RSPM 302, NOx (ambient
levels as well as stack emissions) shall be
displayed at a convenient location near the main
gate of the company in the public domain.

Complied.
Separate  Environment department s
functioning.
Compliance of EC condition is being

submitted on time. Last report was submitted
on 30.05.2022.

Data of stack and ambient air is displayed at
main gate of the company.

(xxviii)

The project proponent shall also submit six
monthly reports on the status of compliance of

Being complied.
Last report was submitted on 30.05.2022.
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Status of Compliance conditions stipulated in extension of validity letter no
J-13011 /60 /2008 - 1Al (T) dtd 23.03.2015 is as under;

S.No.

Stipulated Conditions

Compliance Status

XXXiv

Harnessing solar power within the premises of
the plant particularly at available rooftops shall be
carried out and status of implementation
including actual generation of solar power shall
be submitted along with half —yearly monitoring
report.

PPGCL has installed 204 kKW roof top solar
power at school and roof top solar heater at
guest houses.

Solar based street and garden lights have
also been installed. We are also in the
process of installing another approx 60 kW
roof top solar.

Photographs are attached as Annexure-Vill

XXXV

A long term study of radio activity and heavy
metals contents on coal to be used for the power
plant shall be carried through a reputed institute
and results thereof analyzed every two years and
reported along with monitoring  reports.
Thereafter mechanism for an in-built continuous
monitoring for radio activity and heavy metals in
coal and fly ash (including bottom ash) shall be
put in place.

Radioactivity test report carried out by BRIT-
BARC, Mumbai is attached as annexure -VI.
Analysis report of heavy metals in fly ash and
ash is enclosed as Annexure-ll

XXXV

Space for FGD shall be provided for future
installation as may be required.

Space for FGD has already been provided for
future installation.

XX xvii

Fugitive emissions shall be controlled to prevent
impact on agricultural or non-agricultural land in
the vicinity, if any.

Complied.
Dust extraction and dust suppression system
has been installed to control fugitive
emission.

XX xviii

Fly ash shall not be used for agricultural purpose.
No mine void filling will be undertaken as an
option for ash utilization without adequate lining
of mine with suitable media so that no leachate
shall take place at any point of time. In case, the
option of mine void filling is to be adopted, prior
detailed study of soil characteristics of the mine
area shall be undertaken from a reputed institute
and accordingly clay lining of adequate thickness
shall be provided. This shall be carried out in
close co-ordination with State Pollution Control
Board who shall ensure that clay lining of
appropriate thickness is provided.

MoEF&CC vide OM dated 28™ August 2019
has permitted use of fly ash in abandoned
mines / low lying areas / soil conditioner in
agriculture.

XXXiX

No water bodies including natural drainage
system in the area shall be disturbed due to
activities associated with setting up / operation of
the power plant.

Noted.

XXXX

Green belt shall also be developed around the
Ash Pond over and above the Green Belt around
the plant boundary.

We have planted approx. 3,34,060 nos. of
sapling till Sept 2022.

Approx. 20520 Saplings were planted during
monsgon.
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XXX

For proper and periodic monitoring of CSR
activities, a CSR Committee or a Social Audit
Committee or a credible external agency shall be
appointed. CSR activities shall also be evaluated
by an independent external agency. This
evaluation shall be both concurrent and final.

PPGCL has a CSR committee.

XX xXii

An Environmental Cell comprising of at least one
expert in environmental science / engineering,
ecology, occupational health and social science,
shall be established preferably at the project site
itself and shall be headed by an officer of
appropriate level and qualification. It shall be
ensured that the Head of the cell shall directly
report to the Head of the Plant who would be
accountable for implementation of environmental
regulations and social impact improvement /
mitigations.

Environment cell has been established with
qualified manpower.

XXX Xiii

The Project proponent shall formulate a well laid
corporate Environment Policy and identify and
designate responsible officers at all levels of its
hierarchy for ensuring adherence to the policy
and compliance with the conditions stipulated in
this clearance letter and other applicable
environmental laws and regulations.

PPGCL has a well laid Environment Policy.

Status of Compliance Additional conditions stipulated vide letter no

IV/ENV/P/THE/-39 / 311 /2009 / 1173

did 16.11.2011 is as under;

S.No

Stipulated Conditions

Compliance Status

Continuous monitoring of stack and
ambient air to be carried out.

Continuous monitoring of ambient and stack
is being carried out.

(ii)

Display of monitoring data in public
domain {main gate).

Data of stack and ambient air is being
displayed at main gate.

(i)

To put up monitoring data and six monthly
monitoring report on their website

Monitoring data and six-monthly monitoring
report is periodically uploaded on the
Company website.
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1 INTRODUCTION

Prayagraj Power Generation Company Limited has set up a 1980 MW
(3x660) thermal power plant near village Lohgara, Tehsil Bara, District
Prayagraj, Uttar Pradesh. The thermal power plant is located at the National
Highway No.35 on Prayagraj — Banda section. Nearest railway station is Lohgara
around 3 kms from site, on Mumbai - Howrah railway route which passes through

Prayagraj. The district headquarter Prayagraj is around 34 kms in NE direction

from the plant site.

PPGCL awarded the assignment to M/s Mitra S.K Pvt. Ltd, Katni Madhya
Pradesh to carry out Hydrological studies on six monthly bases with an
objective toassess the impact on ground water especially around the ash dykes.
M/s Mitra S.K. Pvt. Ltd has conducted the survey on water level in 10Km

radius area and analyses of the water quality.

Location:

The ash pond of PPGCL is located in an area of approx. 74.5 Hectare. The latitude
and longitude are 25°11'42.5" N 81°38'28.5" E and 25°11'11.1"N 81°38'15.2"E

as shown in Exhibit V.

Silent features of PPGCL

Capacity 1980 MW (3x660 MW) coal based super-critical thermal
power project
COoD Unit-I: February 2016

Unit-II: September 2016

Unit-III: May 2017

Location Tehsil Bara, Distt. Allahabad, Uttar Pradesh~ 4 kmfrom
Shankargarh railway station (North CentralRailway) ~
50 km from Allahabad Airport

Mitra S.K. Private Limited
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Prayagraj Power Generation Company Limited -- 3X660 MW

The district of Allahabad is located between 24° 47" N and 25° 47’ N latitudes
and between 81° 19’E and 82° 21’E longitudes. It covers an area of 5246 km? .
This district lies in the southern part of the state in the Gangetic plain and
adjoining Vindhyan Plateau of India. Allahabad district is surrounded by district
Bhadohi and Mirzapur in the East, Kaushambi and Banda in the west, Pratapgarh
and Jaunpur in the North and Banda and Madhya Pradesh are in thesouth. River
Ganga and Yamuna flow through the district. The district comprises of eight
tahsils, namely Sadar, Soraon, Phulpur, Handia, Bara,Karchana, Koraon and
Meja. TahsilMeja is biggest one according to the area while as per population
Tehsil Sadar is the biggest Tehsil of the district. It has 20 development Blocks,
2715 villages and 10 towns.

Mitra S.K. Private Limited
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2 CLIMATE CONDITION

The climate of Allahabad district is characterized by a long and hot summer, a
fairly pleasant monsoon and cold seasons. The winter usually extends from mid-
November to February and is followed by the summer which continues till about
the middle of June. The south-west monsoon then ushers in the rainy season
which lasts till the end of September. October and the first half of November
constitute the post-monsoon season. The rainfall of Allahabad district generally
decreases from the south- east to the north-west. About 88 percent of the annual
rainfall is received during the monsoon season. July and August being the
months of maximum rainfall. The normal rainfall in the district is 975.4 mm.
(38.40") but the variation from year to year is appreciableon an average there
are about 48 rainy days in a year, the variation in differentparts of the district
being negligible. From about the middle of November, the temperatures begin
to fall rapidly and in January (the coldest month) the meandaily maximum is
23.7°C (74.7°F). In association with cold waves in the wake of western
disturbance passing eastwards, the minimum temperature may go down to a
degree on two above the freezing point of water and slight frostsmay occur.
Temperatures rise rapidly after February. The heat in the summer season-
particularly in May and the early part of June is intense. May usually being the
hottest month of the year with the mean daily maximum temperature at 41.8°C
(107.2°F) and the mean daily minimum at 26.8°C (80.2°F). The hot dry and
often dusty westerly winds (locally known as loo) make the heat more intense
during the daytime especially in the trans-Yamunatract due to the radiation from
the stony outcrops. The climate is marked by high relative humidity i.e. 70 to 80
percent during monsoon and progressive decrease in humidity (during the
summers humidity is very low i.e. 15 to 20 percent only). During the monsoon
season the skies are heavily clouded but during the rest of the year they are
clear or lightly clouded except for short spells of a day or two during the cold
season when in association with the passing western disturbances, they become
cloudy. Winds are generally light throughout the year with some increase in

force in the summer (particularly in

Mitra S.K. Private Limited



916 143

HYDROLOGICAL SURVEY FOR M/s PRAYAGRA] POWER GENERATION COMPANY LTD, BARA

the afternoons) and during the south west monsoon season. Topography &
Terrain The district may be divided in the three distinct Physical parts. The trans-
Ganga or the Gangapar Plain, the doab and trans-Yamuna or the Yamunapar
tract which are formed by the Ganga and its tributary, the Yamuna,the latter
joining the former at Allahabad, the confluence being known as Sangam. Trans
Ganga tract comprises poor sandy soil (full of Kankar) with stretches of sodic
lands popularly known as 'USAR'. In tehsil Handia, the water table is high and
the water in excess, collecting in numerous lakes which form the most noticeable
feature of the area, especially in the northern part. The Trans Yamuna tract forms
a part of Bundelkhand region. The district is mainly characterized with Ganga,
Yamuna alluvial plain and Vindhyan Plateau. G.S.I. (2001) has identified the
following geomorphic features. 1. Active Flood Plain:It is quite localized and
confined only to the river system. 2. Older AlluvialPlain: It is characterized by
depositional and erosional terraces found in patches along the active plain. 3.
Rocky Surface (Denudational hills): These areprominent in trans Yamuna area

formed mainly of quartzitic nature.

3 GEOLOGY

Geologically the district is characterized by Quaternary alluvium and Vindhyan
Plateau. The age of these formations rangefrom Proterozoic to Recent. Quartzite
of Kaimur group forms the basement in the area which is unconformably overlain

by Quaternary alluvium

Mitra S.K. Private Limited
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Stratigraphic Sequence in Allahabad district

Group Formation Lithology Age Thickness
(m)
Quaternary Newer Clay, silt and sand Holocene 130.50
Alluvium
Older Polycyclic sequence Early to late =--
Alluvium of silt, clay and sand Pleistocene
with kankar
-------------------------------- UNCONFORMITY---======mmmmmm e
Vindhyan Rewa Group Shale and Meso to 15
Supergroup sandstone Neoproterozoic 76
Kaimur Group Quartzite Meso to 18
Neoproterozoic 01

Sub-Surface Geology Subsurface geology of the district has been inferred on
the basis of borehole data. It is observed that surface lithological behavior is
quite different in Trans Ganga and Trans Yamuna area. The alluvium as classified
Younger and Older one. Older alluvium is again classified into two subdivision i)
Banda Older alluvium ii) Varanasi Alluvium. Sub-surface geological characters

of hard rock area is quite distinct than Trans Ganga area.

Hydrogeological Set-up Exploratory drilling data of CGWB and state tubewell
department show that there are three distinct granular zones i) shallow aquifers
ranging from 20 to 50 mbgl ii) middle aquifer ranging from 70 to 120 mbgl and
deeper aquifer lies below 150 down to depth 300 mbgl.The extension of

individual zones is variable over the district.

Mitra S.K. Private Limited
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Depth to Water Level Ground water is mainly controlled by drainage,
topography and lithological behavior, it occurs underground water condition at
shallow depths and under confined condition at deeper depths. Depth to water
in pre-monsoon ranges between 3.0 to 15.0 mbgl and average water level is
6.0 to 7.0 mbgl in Trans Ganga area. Post-monsoon water level varies between
1.45 to 13.00 mbgl in Trans Ganga area. Water level varies 5.00 to 6.00 mbgl

in Trans Yamuna area.

Long Term Water Level Trend Data of all NHS falling in the district were
analyzed from 1995 to 2005, which clearly show that the long-term fluctuation
ranges between 0.79 to 3.50 m corroborating a higher base flow of ground water
in Trans Yamuna area. The yield of the wells varies from 950 to 3200lpm in
alluvial area of Trans Ganga and it varies from 50 Ipm to 1200 Ipm in hard rock

(Vindhyan) areas.

Physiography

Physiographically, Prayagraj is characterized with Ganga and Yamuna alluvial
plain and Vindhya Plateau. The plain is devoid of rock and made up entirely of
alluvium of two types, the newer alluvium being the flood plain of the Ganga and
Yamuna. Older alluvium is characterized by more amount of clay within same
depth as compared with newer alluvium. Active flood plain is quite localized and
confined to river system only.

The channel point and lateral bars are formed in this active flood plain area.
Older alluvial plain is characterized by depositional terraces and erosion terraces
which are found in patches along active flood plain. It is more prominent along
Ganga than Yamuna. Erosional terraces are not observed along river Belan and
Tons but observed quite significantly along river Ganga and Yamuna. Denudation
hills are mainly of quartzitic in nature along with sandstone. Master slope of
Trans Ganga which is characterized with alluvial deposits is towards east or south
east. The highest altitude of the land surface is 134 m. above mean sea level

while lowest being 121 m above mean sea level.
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4 HYDROLOGY:

Both core and buffer zones (10 km radius area from plant boundary) fall in the

two river basins, i.e. Yamuna and Tons (or Tamas) basins (Exhibit-I).

All the streams (passing through the plant boundary) have been re-routed outside the plant during plant construction

Exhibit I: Drainage Layout Map

Yamuna river basin

Eastern part of the plant area (4.37 km?) and northern part of the buffer zone

area (244.49 km?) lies in Yamuna river basin. Yamuna is the
Mitra S.K. Private Limited
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largest tributary of the Ganga. Originating from the Yamunotri Glacier at a height
of 6,387 metres on the south western slopes of Banderpooch peaks in the Lower
Himalayas in Uttarakhand, it travels a total length of 1,376 km and has a
catchment area of 3,66,223 km? (40.2% of the entire Ganga river basin) before
merging with the Ganga at Triveni Sangam, Allahabad, the site for the

Kumbha Mela every twelve years.

It crosses several states, Uttarakhand, Haryana and Uttar Pradesh, passing by
Himachal Pradesh and later Delhi, and meets several of its tributaries on theway,
including Tons, its largest and longest tributary in Uttarakhand, Chambal, which
has its own large basin, followed by Sindh, Betwa, and Ken. Most importantly it
creates the highly fertile alluvial, Yamuna-Ganges Doab region between itself
and the Ganga in the Indo-Gangetic plain. Nearly 57 million people depend on

the Yamuna waters.

Tamas river basin

Western part of the plant area (4.31 km?) and southern part of the buffer zone
area (283.58 km?) lies in Tons river basin. The Tons River (also known as
the Tamas River) is a tributary of the Ganga flowing through the Madhya Pradesh
and Uttar Pradesh.

A ton is an important river of the area draining it into the Bay of the Bengal

through the river Ganga.

The Tons rises in a tank at Tamakund in the Kaimur Range at an elevation of
610 metres. It flows through the fertile districts of Satna and Rewa. At the edge
of the Purwa plateau, the Tons and its tributaries forms a number of waterfalls.
The river receives the Belan in UP and joins the Ganga at Sirsa, about 311 km
downstream of the confluence of the Ganges and Yamuna. The total length of
the river is 264 km. It has a total catchment area of 16,860 km?.

The Tons River while descending through the Rewa plateau and draining
northwards makes a vertical falls of 70 m known as Purwa Falls. Some of the

more notable waterfalls on the tributaries of the Tons river, as they come down

Mitra S.K. Private Limited
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from the Rewa plateau, are: Chachai Falls (127m) on the Bihad river, the Keoti
Falls (98m) on the Mahana river and OddaFalls(145m) on the Odda river.

4.1 Physiography of buffer zone

The buffer area is mostly plain to undulating. The elevations of the area above
mean sea level (MSL) vary from 89 mRL in the east to 181 mRL in the west
(Exhibit-2). Major drainage pattern of the buffer zone is towards north eastern
and southern sides; and has a dendritic drainage pattern. Due to moderate

rainfall and loamy soil, the drainage intensity is moderate.

Mitra S.K. Private Limited
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B1°33'45" 81°37'30" 81°4115"

St B

81°33'45" a1 °3'T'30" 81 "4I1 15" B1°45'00"
D Plant boundary m Village Figure-2.
Elevation Range (m. amsl) Digital Elevation Model (DEM)
|.- — - 140 - 150 - 110 - 120 of buffer zone of plant area
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Exhibit II: Digital Elevation Model (DEM)
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4.1.1 Watersheds in the buffer zone

The buffer zone (10 km radius area from plant boundary) is covered by six water
sheds. Three watersheds (western, central and eastern) of Yamuna river basin
located in the northern part of the buffer zone while other three watersheds
(western, central and eastern) of Tons river basin occurring in the southern part
of the buffer zone (Exhibit-III).

Western Yamuna river watershed

Western Yamuna river watershed lies in the north western part of the buffer
zone. Western Yamuna river watershed within buffer zone covers an area of
29.91km? with gradient of 7.33-9.25 m/km. The catchment yield of Western
Yamuna river watershed is estimated as 23.14 million m?3 taking 50%
dependability of rain, which amounts to 1406.4 mm. Average value of
Strange’sRun off percentage of the buffer zone area is calculated from Strange’s
monsoon rainfall-runoff curves considering the catchment area as Good and the

Runoff % for catchments is found as 55%.
Central Yamuna river watershed

Central Yamuna river watershed lies in the north central part of the buffer zone.
Central Yamuna river watershed within buffer zone covers an area of

135.10 km? with gradient of 3.50-3.65 m/km. The catchment yield of Central
Yamuna river watershed is estimated as 104.50 million m3 taking 50%

dependability of rain, which amounts to 1406.4 mm.

Mitra S.K. Private Limited



924 151

HYDROLOGICAL SURVEY FOR M/s PRAYAGRA] POWER GENERATION COMPANY LTD, BARA

All the streams (passing through the plant boundary) have been re-routed outside the plant during plant construction

Exhibit III: Drainage and Watershed map

Mitra S.K. Private Limited
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Eastern Yamuna river watershed

Eastern Yamuna river watershed lies in the north eastern part of the buffer zone.
Eastern Yamuna river watershed within buffer zone covers an area of

79.48 km? with gradient of 2.45-2.63 m/km. The catchment yield of Eastern
Yamuna river watershed is estimated as 61.48 million m?3 taking 50%

dependability of rain, which amounts to 1406.4 mm.
Western Tons river watershed

Western Tons river watershed lies in the south western part of the buffer zone.
Western Tons river watershed within the buffer zone covers an area of 181.65
km? with gradient of 2.33-2.62 m/km. The catchment yield of Western Tons river
watershed is estimated as 140.51 million m3 taking 50% dependability of rain,

which amounts to 1406.4 mm.
Central Tons river watershed

Central Tons river watershed lies in the south central part of the buffer zone.
Central Tons river watershed within the buffer zone covers an area of 37.55
km? with gradient of 2.40-2.55 m/km. The catchment yield of Central Tons
river watershed is estimated as 29.05 million m?3 taking 50% dependability of

rain, which amounts to 1406.4 mm.
Eastern Tons river watershed:

Eastern Tons river watershed lies in the south eastern part of the buffer zone.
Eastern Tons river watershed within the buffer zone covers an area of 64.38 km?
with gradient of 1.0-2.40 m/km. The catchment yield of Eastern Tons river
watershed is estimated as 49.80 million m3 taking 50% dependability of rain,

which amounts to 1406.4 mm.
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4.2 Meteorological Data

4.2.1 Climate

There is no IMD meteorological station near the plant area, the nearest station
being at Allahabad. However, the climatic conditions excluding the rainfall are
not different than recorded at Allahabad.

Based on Koppen classification of climatic patterns, the plant area may be
classified as tropical steppe, semi-arid and hot. The year is divided into four
seasons. The winter season is from mid-December to February and is followed
by the hot summer season from March to mid-July, including the pre-monsoon
season from April to June. The period from June to mid-September constitutes
the southwest monsoon season and the period from the later half of September

to mid-December as post monsoon season.

4.2.2 Temperature

Temperature is the lowest at the beginning of January and increases thereafter
gradually at first and then rapidly after the middle of February or the beginning
of March. The annual mean temperature in the area ranges from 19.8°C to
32.40C.

4.2.3 Rainfall

Average annual rainfall based on rainfall data recorded at Bara, the Tehsil
headquarter, for the last 14 years has been observed as 1325 mm (Table-1).
Rains are received almost in all the months of the year but rains are minimal to
nil during summer months.

Table - 1. Yearly rainfall recorded at Bara Tehsil headquarter

Year Rainfall (mm) Year Rainfall (mm)
1998 1535.3 2005 1230.5
1999 1655.7 2006 828.3
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2000 1118.5 2007 959.9
2001 1639.5 2008 1471.7
2002 1653.0 2009 609.1
2003 1397.3 2010 1003.6
2004 1406.4 2011 2045.0

Average annual rainfall = 1325 mm
Total rainfall for year 2011 = 2045 mm

4.2.4 Humidity

High humidity of 66 to 85 per cent prevails in the morning over the region from
July to February. The humidity is about 30 to 44 per cent in the morning and
15 to 23 per cent in the afternoon from March to May, April is the most dry
month when the relative humidity drops down to less than 16 per cent in the

afternoon.

4.2.5 Winds

Winds are generally light to moderate, except during the south west monsoon
season, when these are moderate to strong. Mean wind speed is highest in June
(9.4 km/hr) and lowest in November (3.40 km/hr).

Table - 2. Meteorological data as recorded at IMD Allahabad

Mean
Temperature Relative Mean
P Humidity Wind Cloudiness
Month S
Mean Mean 08:3
N . . 08:3 | 17:3 17:300k
Dalhc Dalloy Min 0% 0% Km/hr 00kt tas
Max °C C as
Jan. 23.7 9.10 79 53 4.8 2.4 2.4
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Feb. 26.7 11.6 67 37 5.5 1.9 2.1
Mar. 33.3 17.0 44 23 6.7 1.7 1.9
Apr. 38.8 22.5 30 15 7.7 1.5 1.7
May 42.1 27.4 35 19 8.7 1.4 1.5
Jun. 39.8 28.9 54 38 9.4 4.0 4.1
Jul. 33.6 26.6 80 71 8.4 6.6 6.7
Aug. 32.1 26.0 85 78 7.4 6.8 6.8
Sep. 32.8 25.2 81 71 6.6 4.9 5.1
Oct. 32.6 20.4 69 52 4.5 2.0 2.2
Nov. 29.0 13.1 66 45 3.4 1.1 1.2
Dec. 24.8 9.3 76 51 3.6 1.5 1.4
Annual 32.4 19.8 64 46 6.4 3.0 3.1
mean

4.2.6 Cloudiness:

Skies are generally moderately to heavily cloudy during the southwest monsoon
season, being overcast on some days. During the rest of the year,the skies
are normally clear to lightly cloudy. During the months of July-August, the mean

cloudiness (in Oktas) is usually more than 6, being generally higher in the

evenings than the mornings.
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5 PRIMARY DATA

Hydrological study includes the 10 Km radius area considering the centre as
Ash pond having GPS coordinates 25°11'42.5"
25°11'11.1"N 81°38'15.2"E,
surrounding village and 04 Piezometer lying within the plant. The lists of the

villages and Piezometer along with their coordinates are given below in the

covering around 30 plus wells

N 81°38'28.5"
lying

Table-3. The location of wells is shown in 10 km radius is Exhibit IV.

5.1 WATER LEVEL

5.1.1 Core Area (within Plant)

The details of locations of Piezometer are discussed in Table-3 and shown in

E and

in the

Exhibit IV.
Table-3 Locations of Piezometer

SL. Piezometer LATITUDE LONGITUDE

No. Location Deg. Min Sec. Deg. Min Sec.
1. Piezometer-1 25 12 20.53 81 39 8.31
2, Piezometer-2 25 11 15.11 81 40 7.83
3. Piezometer-3 25 12 9.30 81 39 41.17
4. Piezometer-4 25 12 42.84 81 39 57.53

The result of the ground water level monitoring is shown in Table-4.

Table - 4 Piezometer Water Level Depths (Core Zone)

Location Depth of water (m) Direction
Piezometer-1 1.43 North corner of Plant
Piezometer-2 1.98 SE corner of the plant
Beside cooling tower at center of the
Piezometer-3 2.85 plant
Piezometer-4 1.44 NE corner of Plant

Mitra S.K. Private Limited
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5.1.2 Buffer Zone (10 Km Radius)
The details of locations of 35 wells/handpumps in 10 Km radius are given in
Table- 5 and shown in Exhibit no. IV. The results of the groundwater level are

given as Annexure 1.

Table - 5. Villages around 10 Km. Radius (Buffer Zone)

SL. LATITUDE LONGITUDE

No. VILLAGE NAME Deg. Min Sec. Deg. | Min Sec.
1 ASHWA 25 16 48.12 81 40 39.86
2 BADAHIYA 25 10 4.29 81 35 25.81
3 BEMRA 25 10 58.59 81 39 29.78
4 BERUI 25 11 12.98 81 38 59.67
5 BHANDIWARA 25 7 35.3 81 36 54.82
6 DOERI BENI 25 5 56.99 81 39 0.68
7 GORKHA 25 10 29.78 81 39 4.65
8 GORAKHA 02 25 10 49.39 81 38 1.34
9 GURAMI BARA 25 14 34.81 81 42 53.87
10 HINAUTI BALRAJ 25 15 11.06 81 40 21.95
11 HINAUTI 25 10 6.41 81 36 12.85
12 KAPARI 25 11 31.1 81 38 3.32
13 NIMI 25 13 57.38 81 40 50.06
14 OSA 25 10 5.71 81 43 22.54
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15 KASHAUTA 25 6 54.64 81 40 59.59
16 KHAN SEMRA 25 11 17.26 81 39 28.57
17 KHANDERSAR 25 16 3.48 81 41 19.96
18 KOODI 25 10 13.92 81 35 0.4

19 KORARI 25 15 22.18 81 40 58.84
20 LALAI 25 11 51.97 81 43 57.08
21 LOHGARA 25 13 7.26 81 40 31.01
22 MISHRAPUR 25 12 43.44 81 39 25.3
23 NAYEKA 25 10 9.59 81 39 29.67
24 PIPARAO 25 14 11.51 81 42 47.11
25 PURA BAIJNATH 25 11 16.67 81 43 52.47
26 PUREBHATT 25 6 50.99 81 37 56.16
27 RAMAPAR 25 6 7.56 81 41 2.64
28 SHANKARGAH 25 11 15.12 81 36 49.88
29 SHIVRAJPUR 25 11 55.96 81 37 21.91
30 SONVARSHA 25 9 9.13 81 42 54.35
31 SONPURA 25 6 16.16 81 39 50.17
32 SURNDERPUR 25 14 3.48 81 40 26.34
33 SUTI 25 8 31.74 81 34 41.24
34 TALAPAR 25 10 44.05 81 36 26.2
35 JORWAT 25 11 3.78 81 37 53.38

Mitra S.K. Private Limited




932 159

HYDROLOGICAL SURVEY FOR M/s PRAYAGRA] POWER GENERATION COMPANY LTD, BARA

5.2 WATER QUALITY

5.2.1 Core Zone

Water samples were collected from 04 locations inside the plant. The locations
are shown in Exhibit IV. The samples are analysed for physic-chemical and metal

parameters. The results are given in Annexure-2.

5.2.2 Buffer Zone

Water samples were collected from 16 Hand pumps from 09 villages in the buffer
zone. The locations are shown in Exhibit IV. The samples are analysed for

physic-chemical and metal parameters. The results are given in

Annexure-2.

Mitra S.K. Private Limited
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6 RESULT AND DISCUSSION:

6.1 Water Level

6.1.1 Core Area (within Plant)

The depth of the ground water table in the Core Zone is shown in Table-4. The
post-monsoon ground water level depth ranges from 1.43 meters below ground
level (mbgl) to 2.85 meters below ground level (mbgl). Water level at
Peizometer-1 was 1.43 meters whereas the water level at Peizometer-3 was

2.85 meters.
6.1.2 Buffer Zone (10 Km Radius)

The depths of the ground water table in the 10 Km radius area is given as
Annexure 1. The post-monsoon ground water level depth ranges from 1.25
meters below ground level (mbgl) to 3.82 meters below ground level (mbgl).
Water level at Beruie village was 1.25 meters whereas the water level at Jorvat

Village area was 3.82 meters.

As per CGWB report for the Allahabad zone, the groundwater flow is towards

river Ganga and Yamuna (limited portion).

Ground water is mainly controlled by drainage, topography and lithological
behavior; it occurs underground water condition at shallow depths and under
confined condition at deeper depths. Depth to water in post-monsoon ranges
between 3.0 to 15.0 mbgl and average water level is 6.0 to 7.0 mbgl in Trans
Ganga area. Post-monsoon water level varies between 1.45 to 13.00 mbgl in

Trans Ganga area. Water level varies 5.00 to 6.00 mbgl in Trans Yamuna area.

Level of G.W. draft is 69.12% and all blocks of the district are under "SAFE"
category. Maximum ground water development in Karchhana block is 89.48%

and minimum in Koraon block (32.62%).
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6.2 WATER QUALITY

6.2.1 CORE ZONE

Result: Sampling of Groundwater was done as per the IS standard 3025, Part-
I. Total four samples have been collected from different sites from the corezone.
Physico-chemical parameters analysis done for all ground water samples.pH
value of water sample ranges from higher 7.27 at Piezometer No.3 and lower
8.12 at Piezometer No.2 which is well within the permissible limit as per IS
10500: 2012.

Total dissolved solids are found in the range of 240 to 458 mg/I, the highest
value was found at Piezometer no.4 and lowest value found at Piezometer No.3

which is well within the permissible limit as per IS 10500: 2012.

All other physico-chemical parameters such as calcium, magnesium, chloride,
sulphate, nitrates etc. are found under the permissible limit as per IS-
10500:2012

Heavy metals such as copper, nickel, lead, mercury, cadmium, arsenic, cobalt

and barium are found below detection limit as per 1S-10500:2012.

Microbiological study of water samples shows that there is no contamination of

tested microbes (T.coli and E.coli) in water samples as per prescribed standard.

6.2.2 BUFFER ZONE

Result: Total 16 samples have been collected from different sites from the buffer
zone of the plant. Physico-chemical parameters analysis done for all ground

water samples.

pH value of water sample varies from 7.01 at Shiv Mandir, Lohgara (Hand pump)
and highest 7.91 at (Hand pump).
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Total dissolved solids are found in the range of 100 mg/l at Shiv Mandir, Lohgara
hand pump to 670 mg/| at Shivrajpur Village Hand Pump. All the TDS values are
found under the permissible limit as per IS-10500:2012

All the other physico-chemical parameters such as Calcium, Magnesium,
Chloride, Sulphate, nitrate etc all are found under the limit as per 1S-10500:2012,

except Alkalinity turbidity and total hardness at some of the locations.

Heavy metals such as Copper Nickel, Lead, Mercury, Cadmium, Arsenic, Cobalt
and Barium are found under the limit as per IS-10500:2012.

E.coli are analyzed as microbiological parameters and are found absent in all
tested water samples and T.coli found present at some of the location, Ground

water quality in general is fresh andpotable except for a few pockets.
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7 CONCLUSION

From the study it is concluded that the groundwater table depth in the core zone
varies from 1.43 meters below ground level (mbgl) to 2.85 meters below ground
level (mbgl) at Piezometer-1 and Piezometer-3 respectively which is SAFE as per
the CGWB.

Similarly the groundwater table depth of 10 Km radius varies from 1.25 meters
below ground level (mbgl) to 3.82 meters below ground level (mbgl) at Beruie
village and Jorvat Village area respectively which is also found to be SAFE as per
the CGWB.

The water quality in the Core zone and in the buffer area are found to be within
the permissible limit of IS 10500:2012 except Alkalinity turbidity and total
hardness, which are higher than the limit at some locations. Heavy metal results

showed there is no contamination from Ash Dykes.
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ANNEXURE 1- Depths of the ground water table in the
Study area

Mitra S.K. Private Limited



Ground Water Level Monitoring Data of Dugwells in the Buffer Zone of M/s PPGCL, Bara
Fitted
BORE LATITUDE LONGITUDE OWNER/ DEPTH | DIA | M.P with It USE OF IDENTIFICATIO
WELL Min VILLAGE NAME| BELONGS (m) @) | (m) GEOLOGY yes WELL N /LANDMARK
Deg. | Min | Sec. | Deg Sec. TO m m m pump ,
wHoMm |May| Nov ornot | pyp
22 | 22
. Nearby Primary
1 25 | 10 [5859| 81 | 39 | 29.78 GP 1423|234 |296| 075 | Vindhya No Domestic | School of the
BEMRA sandstones Pump .
-- village
In the field of
. Shambu Singh
2 25 11 | 1298 | 81 38 | 59.67 Pvt  [2.06] 1.25 [ 3.30 | GL S;’;gjt}ms Pump Irrigation | nearby PPGCL
BERUIE southern corner
boundary
Outside of the
3 25 | 10 | 2078 | 81 | 39 | 465 GP 28| 214|225/ 075 | Vindya No Domestic | Vilage Near
GORKHA sandstones Pump Hanuman ji
-- Temple
Located in the field
Vindhya No L of Suresh Yadav ji
4 25 10 49.39 81 38 1.34 GORAKHA Pvt 3.23| 1.83 | 418 | 1.60 sandstones Pump Irrigation field at the entry
02 -- point of the village
Vindhya No . Centre of the
5 25 11 311 81 38 3.32 KAPARI GP 3.04| 2.13 | 3.77 | 0.60 sandstones Pump Domestic village
. Nearby PPGCL
6 25 | 12 |4344| 81 | 39 | 253 GP 1401|355 | 275 040 | Vindhya No Domestic | Plant, Beside
MISHRAPUR sandstones Pump )
- Highway
Beside highway
. towards
7 25 | 11 [5596| 81 | 37 | 2191 GP 356|338 | 477| 065 | ndM? | pump Domestic | Shankargarh
SHIVRAJPUR opposite small
temple
. . in the house of Mr.
8 25 | 11 | 378 | 81 | 37 | 5338 Pvt  [532|382| 6 | 05 | vindwa No bomestic |y ; hankant
JORWAT sandstones Pump /Irrigation Tri .
- ripathi
Beside railway
underpass in the
Pvt 4.47|2.47 | 2.25 | 0.75 Vindhya No - farming land
D t glan
9 25 13 7.26 81 40 31.01 LOHGARA sandstones Pump 3 omestic opposite small
temple
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ANNEXURE 2- Test Reports
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Total coliform bacteria '
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NA .
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Data of Stack and ambient air display at main gate of the Plant
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Environment Expenditure during FY 22 — 23

257

Sl. No | Particular Amount in Lakh
1 Environment monitoring 24.56

2 Green belt development 80.33

3 Online monitoring system 35.10

4 Solid waste management 32.70

5 Water sprinkling tanker 1.41

6 Biodiversity study 7.00
Total 181.10
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RADIOANALYTICAL LABORATORY

Ref: BRIT/RAL/D/680-94/MISC/516-30/20-21
TO,

PRAYAGRAJ POWER

GENERATION COMPANY LTD.

SHATABDI BHAWAN, B 12 & 13,

SECTOR 4, GAUTAM BUDH NAGAR,

NOIDA, UTTAR PRADESH - 201301.

NOV 24, 2020

This is regarding the “COAL / FLY ASH / BOTTOM ASH " samples submitted by you vide letter
ref.no. PPGCL/ENV/FY21/158 dt. 13.10.2020 for radioactivity analysis.

The samples were analysed for U-238, Th-232, Ra-226, K-40 & Cs-137 radioactivity content and
the values obtained are as follows:

SR
NO

SAMPLE DETAILS

U-238
(Bg/Kg)

Th-232
(Bg/Kg)

Ra-226
(Ba/Kg)

K-40
(By/Kg)

Cs-137
(Ba/Kg)

COAL

85.6+£9.3

129.3+14.6

94+9.9

289 % 14.2

04 £ 06

FLY ASH

764+ 8.8

1154+ 15.3

69.1 B4

2256 13.2

0.2 £ 04

BOTTOM ASH

288+ 54

61+ 8.1

T x 27

96.5% 7.6

1.1 £ 141

Date of receipt of sample : 24.10.2020 Date of completion of test: 17.11.2020

The measurement values are below the clearance level for radionuclides of natural origin in bulk
solid materials, as per AERB directive 01/2010 (table-3) dated 26/11/2010.

Note: (i)The report pertains to the given sample only. (ii)The sample will be retained in this laboratory for a
period of one month from certificate date and thereafter it will be disposed off. (iii)This report shall not be
reproduced except in full, without written approval of the laboratory. (iv) The sampling is not done by this
laboratory.

checked by:

Authorized Signatory &b}; o B
—eeeeeeeent

vt ee-l-

arora U4, ona | Ajay N. Thamke
=@ afs™ | Scientific Officer
y® uatweTaT /Radieanalytical Laborato
R R"p"”'mmu?ﬁafgw vd wrgwies atgafra ad
Board of Radiation & Isotope Technology
37220/ Sector-20.areN WH# / Vashi Comple
ad) ®ag /Navi Mumbai-400 703.
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ANNEXURE R4/19

PPGCL

PRL Y LA P TR GERERATION CORPAY LT

ENVIRONMENT POLICY

PPGCL reaffirms its commitment to a clean, safe and healthy environment and shall operate

its facility in an environmentally sensitive and responsible manner.

To achieve the above, it shall:

R2

Comply and exceed all applicable Environmental Legislation (s)

Conserve natural resources by improving operational efficiency, reducing wastage(s).
preventing pollution, and rational and sustainable use of water and other resources.

Proactively anticipate risk and opportunities and make its business decisions that aim

towards Sustained Environmental Performance
Consider environmental factors while selecting supply ¢chain partners.

Integrate the conservation, protection and promotion of biodiversity with the principle of
achieving "No net loss of biodiversity".

Integrate Environmentally sound technologies and best practices for Continual
Improvement in Environmental Performance by institutionalizing a robust Environment
Management System

Inculcate Environmental Consciousness amongst all its stakeholders

Communicate this policy to all stakeholders by suitable means and periodically review its
relevance and effectiveness in continuously changing business environment.

Pericdically review this policy for applicability, relevance, effectiveness and congruence
with the continuously evolving business environment but not lesser than once in three

/ﬂg‘)cu -

years.

Date: 1% April 2023 Chief Executive Officer

e .
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5/6/23, 3:40 PM Quality Certificate
BHARAT PETROLEUM CORPORATION LIMITED
MUMBAI REFINERY, Mahul, Mumbai INDIA - 400074
QUALITY ASSURANCE LABORATORY
Certificate of Quality: AUTOMOTIVE DIESEL FUEL BS VI
Source of Sample: BPCL Mumbai Refinery Storage Tank Storage Tank No.: TK_520
Sample Drawn by: BLEND_OPER Batch No.: DIESEL_VI/BPC/MR/TK_520/268
Date Sampled : 28/04/2023 Type of Sample.: Composite
Date of Receipt in Lab: 29/04/2023 Reason for Testing: Full Specifications
Date of Testing: 29/04/2023 Certificate Number: DIESEL_VI1/274/2023
Date of Certification: 29/04/2023 Reporting Reference: 476819
Sr.No. Tests Method Specification Result Units
1 95 % Rec Temperature ASTM D86 Max 360 357.5 °C
Acidity, Inorganic, mg of ] .
2 KOH/g ASTM D974 Nil Nil
3 Acidity, Total ASTM D974 Max 0.2 0.060 mgKOH/g
Clear, bright and free from
sediments, suspended
4 Appearence VISUAL Clear matter and undissolved
water.
5 Ash Content IS 1448 [P: 4] Max 0.01 0.005 %wt
Carbon Residue (Micro) on
6 10% Residue ISO 10370 Max 0.3 0.05 % wt
7 Cetane Index ASTM D4737 Min 46 52.1
8 Cetane Number IS 1448 [P: 9] Min 51 51.5
. . . IS 1448
9 Cold Filter Plugging Point [P:110] Max 18 -6 °C
10 Colour (ASTM) ASTM D1500 Max 5 <1.5
11 gggger Strip Corrosion, 3hrs @ %S 1448 [P: 15 Not worse than No. 1 1a
12 Density at 15°C IS 1448 [P: 16] 810.0 to 845.0 821.4 kg/m3
13 Density at 15°C IS 1448 [P: 16] To be reported 0.8214 g/ml
14 FAME Content ASTM D7371 Not added Not Added
15 Flash Point (ABEL) IS 1448 [P: 20] Min 35 38.0 °C
16 Kinematic viscosity@ 40°C ASTM D445 2.0to 4.5 2.429 cSt
Lubricity Corrected WSD @ IS 1448 [P: -
17 60°C 149] Max 460 420 Microns
18 Oxidation Stability ASTM D2274 Max 25 8 g/m3
Polycyclic Aromatic
19 Hydrocarbon (PAH) IP 391 Max 8.0 3.16 % by mass
20 Pour Point ASTM D5950 Max 15 -9 °C
21 Total Contamination EN 12662 Max 24 9 mg/kg
22 Total Sulphur ASTM D5453 Max 10 7 mg/kg
23 Water_Content ISO 12937 Max 200 130 mg/Kg
) - | ‘[
! R : ) |
rfwebnew/limswebres/Report/QCForLabReportResult.aspx?Sampleld=478519 12



5/6/23, 3:40 PM lity Certificat
1076Ja|y ertificate 297

REMARKS : PRODUCT CONFORMS IS 1460:2017 SPECIFICATION.
FOR THE QUALITY ASSURANCE LABORATORY, BPCL REFINERY, MUMBAI.

1. Test results relate only to the sample tested. The test report applies to the sample as received

2. This certificate is the property of Quality Assurance Laboratory of BPCL (R), Mahul, Mumbai and shall not be reproduced except in full
without written approval of the Laboratory.

3. This report shall not be published / reproduced for commercial / advertisement purpose or as evidence in the court of law.

4. This is a computer generated document from LIMS, hence no signature is required.

|| A LABORATORY ACCREDITED BY NABL FOR INTERNATIONAL STANDARDS ( ISO 17025:2017 ) ||
Format Number : 35243

Mahul, Mumbai-74, Tel.:25533000/25542990

kkkkokxkkkxEnd of Report kK 5k %K 5k kK 5k Kk %k

SINGURU RAMANA
ASST MANAGER (QUALITY ASSURANCE) MR
AUTHORIZED PERSON

TRUE COPY
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Photographs of the pollution control equipment, dust suppression system,
construction of pucca road, tree plantation —

ESP installed for particulate emission control

Bag filter installed for particulate emission control
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Fogging system at wagon tippler area
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Pucca road with in plant premises
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Pucca road with in plant premises

Water sprinkling through tankers in ash pond bund

Green belt development
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Pics of RO plant
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ANNEXURE R4/28

WORK ORDER
VENDOR DETAILS ORDER DETAILS
Vendor Code: 100004025 || Work Order Ref: 6000001365 |
DIVYANSH RO WATER SUPPLIER Date :18.07.2023
NIVI CT LOHGARA BAZAR JASRA Currency : INR
PRAYAGRAJ: 212106,India Company Representative :Mr. Dheeraj Gupta
Attn ; Email : dheeraj.gupta@ppgcl.co.in
Tel: 9511068812 Our Reference No:
E-mail: Contractor's Quote reference :
Vendor GSTNo.. 09CFJPS6386B1ZZ
Vendor PAN No. CFJPS6386B OLA Reference No - NA
Company GST ~ 09AAECP2746B1ZM
Na:

PO is being place for 1 year AMC contract for RO with inclusive of operation and maintenance activity.

The Work Order constitutes Company's offer to Contractor upon the terms and conditions stated herein and shall
become a binding Contract, when it is accepted either by Contractor's acknowledgement or performance. The Work
Order expressly limits acceptance to the terms and conditions stated herein. Any additional or different terms or
conditions proposed by Contractor are objected to and hereby rejected, including without limitation, Contractors
quotation or acknowledgement forms. Any reference in the Work Order to Contractors quotation or proposal does
not imply acceptance of any terms or conditions in that quotation or proposal. It is important that Contractor signs
and returns the Work Order copy within (3) days of receipt. No other forms of acceptance will be accepted. Failure to
return the acceptance does not diminish the responsibilities as set forth herein, but may result in delay to any
payment that may be due to and may be a cause of termination of this Work Order.

TOTAL ORDER VALUE (Exclusive of all taxes, levies and duties) : INR 4,08,000.00.
In words: ( Rupees Four lakh eight thousand only ).

For Prayagraj Power Gn.Co.Ltd CONTRACTOR'S ACCEPTANCE
Signature: Signature:
Name: Name:
Designation :

Approver Name : Rajnish Singh

Designation: MM

This Purchase Order/Contract will be executed / suspended and,managed till Contract completion/commissioning of the work
by order Manager ( details below ):
Order Manager: Mr - Pankaj Kumar, Group Head - Environment, Mobile: 9234001684.

%/ ! Page 1 of 4
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PRICE SCHEDULE
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WORK ORDER DETAILS

WORK ORDER 6000001365

Item  HSN/SAC

No. Code Service Description Qty UOM Unit Price Amount
10 00440245 AMC RO System 1.000 AU 4,08,000.00 408000.00
IN: Central GST-ND 9%
IN: State GST-ND 9%
This item includes the following services:
HSN/SAC  Service . _ .
S.No Code Code Service Description Qty UOM  UnitPrice Amount
10.10 00440245 3003302 CSR/AMC RO SYSTEM 12 AU 34,000.00 4,08,000.00
Total Order Value (Exclusive of all taxes, levies and duties) 4,08,000.00

Total Order Value : Rupees Four lakh eight thousand only (Exclusive of all taxes, levies and duties).

COMMERCIAL CONDITIONS

1. Scope:

1 year AMC contract for RO with inclusive of operation and maintenance activity.

2. Price Basis:

This is a fixed scope basis monthly module contract. Payment shall be made in monthly wise.

3. Completion Schedule/Service to be performed at :
Contract period — 1 year from the date of issuing of OLA/PO.

4. Payment Terms:
60 Days From GR date

100% payment of every running amount bill shall be made on 60 Days Credit terms after submission of error free invoices

duly certified by Order manager.

5. Taxes and Duties:
GST 18% extra as applicable.

6. Anti Profiteering Clause:

Page 2 of 4
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WORK ORDER DETAILS

WORK ORDER 6000001365

Notwithstanding anything contained in the Contract, in the event of introduction of any new legislation or any change or
amendment or enforcement of any Act or Law, or any change in the interpretation by the Supreme Court of India of any

Act or law, rules or regulations of Government of India or State Government(s) or Public Body which becomes effective

the bid date to the completion of work including defect liability period , if any, which results in any decrease in the cost of
the works through reduced liability of taxes & duties, increase in the input tax credits, the Supplier shall pass on the

benefits

of such reduced cost, taxes or duties to Prayagraj Power Gn.Co.Ltd to the extent which is directly attributable to such
introduction of new legislation or change or amendment as mentioned above as per Anti-profiteering Rules, 2017,

hereby,

“Tax” or “tax” shall include taxes, duties, levies, cess and similar imposts by whatever name called whether in the nature of

7. Compliance of Local Laws:

The Contractor shall be fully responsible for the due compliance by him and his sub-contractors with all statutory
requirements and with all applicable labour laws including Contract Labour Abolition and Regulation Act, Workmen's
Compensation Act, P.F./E.S.l., Labour welfare fund, Act, etc. as may be applicable to the Contractor, the sub-contractors
and their employees. The locations where Allied Manpower Management System (On-line system) has been implemented,
the Contractor shall ensure necessary declarations and documents are provided in the system, as per the role of the
Contractor envisaged in the system.

The Contractor should get in touch with the local HR/IR/ES&A teams for completion of Statutory compliances before start
of the work. The contractor should also ensure that he provides correct and complete PF compliance data for a wage

month in the format provided by the HR/IR/ES&A teams on or before 15th of the subsequent month, failing which penalty
of 1% of the value of the Invoice, per day of delay would be deducted from the Invoice raised. Further, the management
will also have a right to suspend the work in case of delay in submitting the PF data.

All other compliances required by HR/IR/ES&A teams should also be provided as per timelines.

The Contractor shall fully indemnify and save harmless the Owner from and against all claims, demands, expenses, losses,
liabilities, charges, actions, suits and proceedings whatsoever including claims under aforesaid Acts and laws which may
be brought or made against the Owner, its Officers or servants by reason or in consequence of any matter or thing done or
omitted or delaying the submission of data by the Contractor and/ or its sub-contractors and all costs, charges and
expenses which may become payable by the Owner in respect thereof.

. Performance Parameters & Deductions due to non compliance :
Not applicable.

. Order Manager :
This order shall be managed by Mr - Pankaj Kumar, Group Head - Environment, Mobile; 9234001684. from Owner. You are
requested to contact him/her for further queries related to execution.

10. Contract Performance Bank Guarantee :
NA.

11. Order of Precedence:

In the event of conflict between the provision of this order along with its attachments and annexure, the following order
of precedence shall apply so that the conflicting provision(s) in the document lower in the order of precedence set out
below shall give way to the conflicting provision(s) in the document higher in the order of precedence, namely:

1. Work Order (with '‘Commercial Conditions')
2. Special Terms and conditions
3. General Terms and conditions
4. Technical Specification
12. Modifications to the General Conditions of Contract :
1.1 year AMC contract for RO with inclusive of operation and maintenance activity are in bidder scope.
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WORK ORDER DETAILS

WORK ORDER

6000001365

2.Bidder has to comply all statutory compliance and all prices are inclusive of lodging boarding and all travel expenses.

13. Annexure

PPGCL GCC service is applicable.

HSN/SAC Service _ . Delivery
S.No Code Code Short Description Long Description Qty Uuom Date
10.10 |00440245 3003302 CSR/AMC RO SYSTEM CSR/AMC RO SYSTEM 12 AU 04.07.2024
. -
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ANNEBRRE R4/29 (COLLY.) 313

MITRA S.K. PRIVATE LIMITED

has been assessed and accredited in accordance with the standard

ISO/IEC 17025:2017

""General Requirements for the Competence of Testing &
Calibration Laboratories'
for its facilities at

BUILDING NO. P-48, UDAYAN INDUSTRIAL ESTATE, 3, PAGLADANGA ROAD, KOLKATA, WEST
BENGAL, INDIA

in the field of

TESTING

Certificate Number: TC-6950

Issue Date: 18/09/2021 Valid Until: 17/09/2023

This certificate remains valid for the Scope of Accreditation as specified in the annexure subject to continued
satisfactory compliance to the above standard & the relevant requirements of NABL.
(To see the scope of accreditation of this laboratory, you may also visit NABL website www.nabl-india.org)

Name of Legal Identity : MITRA S.K. PRIVATE LIMITED

Signed for and on behalf of NABL

,Q/Muctaw

N. Venkateswaran
Chief Executive Officer
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F. No. LB/99/7/2021-INST LAB-HO-CPCB-HO/ Pvt-33 (= %g\g Dated: 17" February 2022

Speed Post
To,
The Managing Director
M/s Mitra S.K. Private Ltd.
3, Pagladanga Road P-48, Udayam Industrial Estate Building,
Kolkata-700015, West Bengal.

S.K. Private Ltd. Kolkata-700015, West Bengal as

Subject: Recognition of M/s Mitra
der the Environmental (Protection) Act-1986.

Environmental laboratory un
Sir.
/2021 for the recognition of your laboratory

] am directed to refer to your application dated 26/10 :
endations of the expert committee for

Environmental (Protection) Act, 1986. Based on the recomm

recognition of Environmental laboratories in its 67" meeting held on 14" January & 20™ January 2022
and vour acceptance of the revised terms and conditions at Annexure-111 & 1V of the guidelines for
recognition of environmental laboratories, CPCB approves the renewal of recognition of M/s Mlllra
S.K. Private Ltd. Kolkata-700015, West Bengal as shall be notified in the Gazette of India.
Considering the current validity of mandatory accreditation/ certifications of the laboratory, this

recognition shall be valid up to 17/09/2023.

2. As sought in your aforementioned application M/s Recognition of M/s Mitra S.K. Private Ltd.
Kolkata-700015, West Bengal may undertake the following tests.
ile solids, Total Solids, Total

erature, Velocity & Discharge
Sertleable Solids and Sludge

Physical Tests-Conductivity, Colour, pH, Fixed & Volat
Dissolved Solids, Total Suspended Solids, Turbidity, Temp
Measurement of Industrial Effluent Stream, Odour, Salinity,

Volume Index (SVI).
ii. Inorganic (General and non-metallic):  Acidity, Alkalinity, Ammonical Nitrogen,

Chloride. Chlorine Residual, Dissolved Oxygen, Fluoride, Total Hardness, Total Kjeldahl
Nitrogen (TKN), Nitrite Nitrogen, Nitrate Nitrogen, Phosphate, Sulphate, Carbon Dioxide,

Silica. Cyanide and Sulphide.
Inorganic (Trace metals): Boron, Cadmium, Calcium, Chromium Total, Chromium

Hexavalent. Copper. Iron, Lead, Magnesium, Mercury, Nickel, Potassium, Sodium, Sodium
Absorption Ratio. Zinc, Arsenic, Aluminium, Beryllium, Barium, Lithium Manganese,
Selenium. Silver. Strontium. Tin, Antimony, Cobalt and Vanadium.
. Organics (General) and Trace Organics: Biochemical Oxygen Demand (BOD). Chemical
Oxygen Demand (COD), Oil and Grease, Phenol, Pesticide (each) (Organo-chlorine and
Organo nitrogen-phosphorus), Poly Chlorinated Biphenyl (PCBs) each, Polynuclear
Aromatic Hydrocarbons (PAHs) each, Organic Carbon (in Solid) and Carboanilrog-cn ratio.
Microbiological test: Total Coliform, Faecal Coliform, Faecal Streptococci. E. coli. Total
Plate Count and Enierococcus
Toxicological Tests: Bioassay Method For Evaluation of Toxicity Using Fish. Measurement
of Toxicity Using Daphnia or Other Organism , and Measurement of Toxicity Factor Using
Zebra Fish (Dimensionless Toxicity Test), )
Characterization of Hazardous waste: Preparation of Leachate (TCLP/Water Extract),
Corrosivity, Ignibility (Flash Point) and Measurement of Heavy Metals/Pesticides in the

Waste/Leachate.

vi.
vii.

Al
!'\‘

Contd.

qREy qE’ IH' & "._.I'| I, [-"f__':'-ii [TO032
Parivesh Bhawan, Easl -"‘--'_‘|un Nagar, Delhi-110032

T/ Tel - 431072030 22305707 =[O o
A T4/Tel : 43102030, 22305792, 9413 /Website : www,cpch.nic.in

CENTRAL POLLUTION CONTROL BOARD

AT, J1 EEEGELR ufrad= wared Wiid JiEN
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
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Mitra S. K. Private Limited (@E

Above Punjab National Bank TESTING * INSPECTION
Maihar Road, NH-7, Kuthla

Katni - 483501 (M.P.)

CIN : U51909WB1856PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2023-24/R0/0049
Prayagraj Power Generation Company Ltd. Date : 06/07/2023
Vill.: Khan Semra, Sample No. : MSKGL/ED/2023-24/06/01071
Tehsil : Bara, Date Of Sample : 25/06/2023
Dist.: Prayagraj [Pin- 212107] Sample Description : RO Water
Uttar Pradesh. Sample Mark : BERUI

Ref. No. & Date : 9200000102, Dt -24/05/2021.

ANALYSIS RESULT

SL. DESIRABLE | PERMISSIBLE

No. Parameter Result LIMIT LIMIT uoM METHOD

01. Alkalinity (as CaC03 ) 31 200 600 mg/| APHA (23rd Edition) 2320B 2017_(0)

02. | Aluminium (asAl) <0.01 0.03 0.2 mg/1 APHA (25x Bdition)> 1208 2017 (ICF

OES)_(0)

b3, |“nkme 3?:;?9““ @s | 002 0.2 1.0 mg/! APHA (23rd Edition)5540 C,2017_(0)

04. Arsenic( as As) <0.005 0.01 0.05 mg/! Areiag S E%gg]n)[gzna e

05. Barium (as Ba) <0.05 0.7 No Relaxation mg/l APHA(Z5rd E‘gg;]“)él]ZOB 2017 (ice

06. Boron (as B) <05 0.5 1.0 mg/l APHA (23 rd Ediiion]ZS‘i»OC_(D]

07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/1 APHA (23rd Edition)3120B 2017_(0)

< APHA (23rd Edition) 3500 Ca

08. Calcium (as Ca) 6.1 75 200 mg/l B,2017 (0)

09. Chloride (as Cl ) 15 250 1000 mg/l APHA (23rd Edition)4500-CI B 2017_(0) |

10. Copper (as Cu) <0.02 0.05 15 mg/l APHA (Z3m E%gg}n]{%%ZOB o

11. Cyanide (as CN) <0.02 0.05 No Relaxation mg/I AHEA (23rdzg<il.i}ti?cr}1%4500 e

. APHA (23rd Edition)4500 -F C/D, '

12. Fluoride (asF) <0.1 1.0 15 shiggfl 3 20;7‘2‘3] / |

*13. | Free Residual Chlorine <0.1 0.2 1.0 mg/| 1S 3025 (Part 26)-1986 Rffm:2014 (0)
Hexavalent Chromium

14, (a5 Creb) <0.01 mg/1 APHA 23rd Edtn-2017,3500 CrB_(0) |

15. Jron (s Fs) 0.14 03 NoRelaxation | mg/l AESA (23rg§1d7}“[%?35°° Feb

16. Lead (as Pb ) <0.005 0.01 No Relaxation mg/l APHA (23rd Editior;]B 120B 2017 _(0)

_ APHA (23rd Edition) 3500 Mg
17 Magnesium (as Mg) 3.6 30 100 mg/| B,2017 (0)
18. Manganese (as Mn) <0.02 0.1 03 mg/1 SRy e Ecggg)n)(?ﬁZOB et 0

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T:913322172249/4014 300/2265 0006/2265 0007 F 91 33_226,5',0008, E : info@mitrask.com, W: mitrask.com

e \

TRUE COPY




Mitra S. K. Private Limited

1090

317

(D)msc

Above Punjab National Bank
Maihar Road, NH-7, Kuthla

Katni - 483501 (M.P.)
CIN : U51909WB1956PTC023037

T : 07622-240651, 240919

E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in

TESTING e INSPECTION

SL. DESIRABLE | PERMISSIBLE

No. Parameter Result LIMIT LIMIT UoM METHOD

19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/l 1S 3025(Part 48)-1994; Rffm:2014 (0)

20. Molybdenum (as Mao) <0.05 0.07 No Relaxation mg/l APHA (23rd Edition)3120B 2017_(0)

21. Nickel (as Ni ) <0.02 0.02 No Relaxation mg/| APHA (23rd Edition)3120B 2017_(0)

22. | Nitrate (asNO3 ) 22 45 NoRelaxation | mg/l ARHA M gg‘;‘;"{%?w“' Noa
Phenolic Compounds ( APHA (23rd Edition)5530C 2017

23 as C6H50H) <0801 0003 D00% mg/! (Chloroform Extraction)_(0)

24. Selenium (as Se) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017_(0)

25. | Sulphate (as S04 ) 33 200 400 mg/) APHA [23vd Edirion) 4500-504

2017_(0)
gs. | Ve &%’3‘3“;55 a5 30 200 600 mg/I APHA (23rd Edition) 2340 C 2017_(0) |
27. Zinc (as Zn) <0.02 5 15 mg/] APHA (23rd Edition)3120B 2017_(0) |
: Not i :
28. . | _E;C(Jll Detectable | NA /100ml APHA 23rd Edition 95221‘17_'(0) ‘
Total coliform Not MPN/100 e

29, kactaria Didnitabili NA i) APHA 23rd Edition 9221 B_(0O) ‘

30, Colour <5.0 5 15 Hazen APHA (23rd Edition) 21208 2017 (0) |

31. Odour Agreeable Agreeable Agreeable None APHA(23rd Edition)2150B_(0)

a3 | toml DE::‘;‘;‘;‘; Soljes 72 500 2000 mg/1 APHA (23rd Edition) 2540C_(0)

33. Turbidity <1.0 - 5 N.T.U. APHA (23rd Edition) 2130B_(0) |

34. pH 7':2;225 6.5-8.5 No Relaxation None APHA(23rd Edition) 4500-H-B_(0) ;

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T:913322172249/4014 300/2265 0006/2265 0007 F : 91 3322650008, E : info@mitrask.com, W: mitrask.com
|j S | )
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ANNEXURE R4/31

Skill building program

-
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Tailoring training to women

Training certificate distribution

—
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Support to DAV SPP
school

Roof top solar at school and hospital
building
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ANNEXURE R4/33

OPD center

Health awareness session

COVID vaccination and distribution of oxygen concentrator and PPE

P
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Distribution of food supplement to TB patients
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Income, Cast, Domicile, E shram and labour card,

Water treatment plant Hand pump

-
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Solar street light installed in villages

s
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From: Kunal Chopra

Sent: 26 July 2023 11:52

To: Consultant Judicial-NGT(P.B.)

Cc: Shri Venkatesh; Aditya Sharma; Jatin Ghuliani; Anant Singh Ubeja; Nehal Jain; Vedant
Choudhary; Delhi Office; Sunil; Anshul Kumar

Subject: [Filing by way of e-mail] - OA No. 617 of 2022 - Pushpender vs State of UP & Ors

Dear Sir/Ma’am,

We represent M/s Prayagraj Power Generation Company Limited(“Respondent No. 4”/“PPGCL”) in the
captioned matter which is pending adjudication before the Hon’ble Tribunal.

The captioned matter was taken up for hearing on 16.05.2023, wherein the Hon’ble Tribunal had directed
PPGCL to file Additional Reply qua its EC/ CTE/CTO conditions along with the activities it has so far carried
out in discharge of its Corporate Social Responsibility (“CSR”) obligations.

Hence, in compliance with the directions passed by the Hon’ble Tribunal vide its Order dated 16.05.2023,
PPGCL is hereby filing its Additional Reply, the contents whereof are self-explanatory.

Kindly treat this e-mail as a valid medium of filing of the Additional Reply being filed on behalf of PPGCL.
The Counsels on behalf of other Respondents have also been marked in the said email.
Please Note: Due to size constraint, the said Reply has been attached in a OneDrive link which can be accessed

hereunder:-
(1 Additional Reply in OA No. 617 of 2022.2023

This is for your kind information and record.

Best Regards,

Kunal Veer Chopra

Associate, SKV Law Offices

+918953286738 | kunal.chopra@skvlawoffices.com
| B-50, Defence Colony, New Delhi-110024, India.

| 491 1147099951

IMPORTANT: The contents of this email and any attachments are confidential. They are intended for the named recipient(s) only. If you have
received this email by mistake, please notify the sender immediately and do not disclose the contents to anyone or make copies thereof.

riJ Please consider your environmental responsibility. Before printing this e-mail message, ask yourself whether you really need a
hard copy.
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